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production to interested parties. A 
number of Companies and organisations 
from different countries registered 
themselves as bidders for rights in this 
area. India did not originally register 
itself for bidding, but subsequently in 
May 1964 decided to do so in 
cooperation with E.N.I, of Italy and 
Phillips Petroleum Company of U.S.A. 
The National Iranian Oil Company, 
acting on behalf of the Government of 
Iran, declared October 31, 1964 as the 
last date fcr receiving the bids and 
allowed O.N.G.C. to make a bid jointly 
with AGIP, which is a subsidiary unit of 
E.N.I., and Phillips, although O.N.G.C. 
had not registered itself for the purpose 
within the due date. 

A joint bid of O.N.G.C, AGIP and 
Phil'ips was submitted on October 28, 
1964. According to available information 
there were several other bidders who had 
offered much better terms than ONGC-
AGIP-Ph'llips. The NIOC however 
reopened the bids and gave all bidders a 
chance of submitting fresh offers. 
Accordingly, ONGC-AGIP-Phillips 
made a revised bid for a larger number of 
structures and I am happy to say that our 
revised bid has been accepted by NIOC. 

Under the terms of the agreement with 
AGIP and Phillips O.N.G.C. will be an 
equal partner with them and share equally 
in the cost of exploration and 
development. It w'll a'so obtain in equal 
share of the oil produced and have an 
equal voice in the management of 
operations. The entire seismic data of the 
off-shore area was obtained from NIOC 
at a cost of $704 000 of which O.N.G.C. 
has paid one-third as its share. The total 
risk for the revised bid we have made 
involves an outlav estimated at a 
maximum of $ 58 million of which our 
share wiH be one third. 

All oil exploration even in the most p-
ol'fic oil-bearing regions in the world 
carries a certain amount of risk. but our 
partners, who have both long 

and varied experience ia the field of oil 
exploration and production, are of the 
view that the structures for wliich we 
have bid are likely to contain large 
reserves of oil. I may add that we have 
arranged with another party to cover our 
entire risk money in case the area does 
not produce oil. O.N.G.C. will therefore 
incur hardly any expenditure if the 
structures prove barren. If on the other 
hand we strike oil, as we have every hope 
we shall we will pay to our insurer with 
interest the monies he is advancing and a 
small commission for covering the risk. 

Sometime ago we have decided to 
collaborate with NIOC and AIOC in the 
establishment of a Refinery at Madras 
which is scheduled to come into operation 
in the latter half of 1967. This decision 
along with the acceptance by the Iranian 
authorities of our bid for exploration and 
production of oil in the off-shore areas of 
the Persian Gulf opens out a new chapter 
in the oil industry of India. Simultane-
ously it begins a new chapter of close 
economic collaboration with Iran with 
which country we have had friendly 
relations from pre-historic times. I would 
like to pav a special tribute to the interest 
that His Imueral Majesty the Shah of Iran 
and His Excerency. Dr. Mohd. Eghbal. 
Chairman of NIOC and a former Prime 
Minister of Iran, have taken in these 
negotiations. I am sur? the House will 
join with me in wishing eve~v success to 
this new chanter nf coT'aborat'on between 
Iran and India and share my hone th st 
this will lead to a much closer coopera-
tion b°tw°en our two countries in many 
fields. 

MOTION  RE INTERNATIONAL 
SITUATION 

MR. CHAIRMAN: We sha1! now take 
up the Motion regarding the International 
Situation. Sardar Swaran Singh. 
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TBE MINISTER OF EXTERNAL 

AFFAIRS (SARDAR SWARAN SINGH): Sir, I 
beg to move: 

"That the present international situation 
and the policy of the Government of India 
in relation thereto be   taken   into   
consideration." 

SHRI DAHYABHAI V. PAT^L (Gujarat): 
Sir, I want to rise onj a point of procedure. It 
has been the tradition here that the Prime 
Minister is always present. In fact, he has 
always led the debate on foreign affairs 
because he has been handlilng the portfolio. 
Since Shri Lal Baha-■dur Shastri has taken 
over, perhaps to relieve him of some of the 
burden, Sardar Swaran Singh has been handl-
ing the foreign portfolio, yet, on a -matter like 
this, we would like ihe Prime Minister to be 
present. 

MR. CHAIRMAN: I do not thjnk there is 
anything in that. The Prime Minister used to 
be present because he was also the Foreign 
Minister. 

SARDAR SWARAN SINGH: As you have 
rightly pointed out, there is no 5>oint of order 
and if he   .   .   . 

SHRI DAHYABHAI V. PATEL; I never 
said 'order'. I only talked! of procedure. 

MR. CHAIRMAN: Point of pr<bce-dure 
which is in addition to our normal points of 
order. 

SARDAR SWARAN SINGH: Sir, the 'House 
might recall that on the 17tn November, I 
made a statement on the floor of this House 
giving a resume of the important international 
events that had taken place during the six -
weeks' interval between the earlier  October 
session when the international situation was 
discussed and the 17th  of November. In that 
statement, I made reference to important 
events' like the Cairo Conference relationship 
•with Pakistan and the situation that 

had developed as a result of the explosion oi a 
nuclear device by China and also to the 
agreement with Cuy-iOn about the future of 
persons of Indian origin in Ceylon. It is not 
my intention, therefore, Mr. Chairman, to 
refer to these points and in the opening 
remarks I will confine myself mainly to 
bringing the information before ihe House 
upto date so that I might be able to devote 
greater time in the course of my reply after 
hon. Members have an opportunity to offer 
their comments about the international 
situation. The statement that I made earlier in 
a sense may be considered to be part of my 
open'ng remarks and it is not my intention to 
go over the same ground again. 

Sir, after I made that statement, I visited 
the Soviet Union and was there for two days, 
on my way to New York for attending the 
Session of the United Nations General 
Assembly. During my stay there I had the 
opportunity of exchanging views and of 
having discussions with Mr. Gromyko, 
Foreign Minister of the Soviet Union, and 
also with Mr. Kosygin, Chairman of the 
Council of Ministers. These discussions were 
very useful and in the course of these 
discussions not only matters of mutual 
interest between India and the Soviet Union 
were discussed but the international situation 
in its broad aspects—important aspects like 
world peace, disarmament and other 
important aspects—was also discussed. As a 
result of these discussions I found that there 
was a large volume of identity of views on 
major international questions. The Soviet 
Union's views about disarmament, about the 
desirability of lowering international tensions, 
about support for the concept of non-
alignment, about the policy of peaceful co-
existence were identical with our views. 
These are the important i+ems in which there 
is identity of views between the views of the 
Soviet Government and of the Government of 
India. On matters of mutual interest between 
our two countries the Soviet Union con- 
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policy of friendship and co-operation with 
India and their desire to increase the economic 
relationship both in the matter of trade and in 
the matter of association, co-operation and 
collaboration in the various industrial projects 
continues to be at the same level if not at a 
somewhat higher level. 

Thereafter I want to the United Nations 
General Assembly where I spent about two 
weeks. Mr. Chairman, you would no doubt be 
aware that the United Nations General As-
sembly this year started under very peculiar 
circumstances.- In fact, fears were entertained 
that the tensions that had arisen between the 
two great powers, the Soviet Union and the 
United States of America, about the question 
of financing the peace-keeping operations 
were of such a nature that even the future of 
the organisation was threatened. On this issue 
there was a sharp cleavage of opinion. The 
United States view in this respect was that the 
expenditure that had been incurred by the 
United Nations for peace-keeping operations 
in Congo, Gaza and elsewhere was such to 
which contributions should be made by all 
countries irrespective of the stand that had 
taken at the time when these peace-keeping 
operations were undertaken. Whether a 
country was in favour of these peace-keeping 
operations or not, whether a country had 
supported or opposed the initiation of these 
peace-keeping operations, it was the 
contention of the United States that all 
countries should contribute to finance these 
operations. On tbe other hand the view of the 
Soviet Union was that such operations which 
had been undertaken not under the authority 
of the Security Council of the United Nations 
but by Ifosolutions of the General Assembly 
were in -a sense unauthorised and as a 
consequence of that it was contended that no 
country could be compelled to contribute to 
the expenditure  that  was   incurred    for    
such 

peace-keeping operations. This was the basic 
difference of opinion on the substance of the 
question. 

Then again what was the effect of non-
payment within the period of two years? 
According to the United States, non-payment 
would automatically result in forfeiture of the 
right of vote to the defaulters; on the other 
hand the Soviet Union's contention was that 
the whole operation being unauthorised there 
was no responsibility to pay and therefore 
non-payment did not -affect the status of a 
country that had refused to pay. To refresh the 
memory, the House may kindly recall that the 
main question was examined by the World 
Court and the World Court had come to the 
conclusion and had given the opinion that the 
countries should contribute to this 
expenditure. incurred for peace-keeping 
operations. The important question, however, 
at this stage was the effect of non-payment of 
due? by the Soviet Union. France als0 is a 
defaulter but they would have completed their 
two years-period of default in another two 
months or so. We had given a great deal of 
thought to this matter and we had come to this 
conclusion that, we ourselves having always 
contributed our share of these peace-keeping 
operations, countries should pay and it is 
desirable that they should pay. At the same 
time on the constitutional and juridical 
question after a great deal of examination we 
came to the-conclusion that non-payment does 
not automatically deprive the country that has 
failed to pay of the right of vote in the United 
Nations and we had made our position clear in 
the working group where our permanent 
representative made a clear statement that 
mere non-payment does not result in 
automatic forfeiture of the right of vote. That 
is a matter which comes up again for 
consideration. I have clarified this position as 
there was some comment that our own posi-
tion in this respect was not quite clear. 

In  this  atmosphere      the      United 
Nations General  Assembly met    and1 
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the delegates attended the session in 
an atmosphere of great tension and it 
was feared that if this matter w as 
brought to a head and votes takisn, 
irrespective of the results of the vot 
ing, the United Nations faced a r*al 
crisis and the future of the Unitied 
Nations was itself in grave danger 
and doubt. I am happy, however. 
that the two great powers, the Soviet 
Union and the United States of 
America, showed a spirit of acco|m- 
nodation and mutual understanding 
and neither of them appeared to be 
too keen to bring 'matters to a head 
and added to this was the effort made 
by the group of Afro-Asian countries 
and also the Secretary-General. It 
was the combined results of all these 
efforts as also the great spirit of 
mutual understanding which ^as 
shown by both the United States of 
America and the Soviet Union that 
the immediate crisis was avered. 
An important, and if 1 may add, 
ingenious device was thought of lhat 
the work could start and the United 
Nations General Assembly cculd 
undertake the transaction of such 
business which did not call for 
the exercise of the right of vote. 
And it was by acclamation that 
the President of the General As 
sembly was elected and in this res- 
pect the House will no doubt join 
with me in expressing our joy and 
happiness that a distinguished african 
has been elected for the first time as 
the President of the General Assem 
bly. Mr. Alec Qaison-Sackey, the 
distinguished       Ambassador fro'm 
Ghana, has been elected es the President of 
the United Nations General Assembly, by a 
unanimous vote,, by acclamation. By a 
unanimous vote another very significant 
event took place, that is, the admission of 
three new countries that have emerged into 
full Statehood, namely, Zambia, Malawi and 
Malta. All the three countries were admitted 
as full-fledged members of the United 
Nations. We have had very good relations 
with ali these three countries and we havi-
watched with great sympathy and with all 
possible support their movements for freedom 
from colonialism, and now 

ihat these three countries have rged -as 
independent nations and as full-fledged 
members of the United Nations, our 
felicitations go to the people and 
Governments of these countries. We are 
looking forward to our close and friendly 
collaboration with these countries and we 
wish that they will play an important role in 
the world organisation. We will work in close 
cooperation and collaboration with these 
countries. 

Work in the General Assembly has not 
really started in a business-like manner yet. 
Only the general statements have been made 
by the representatives or permanent delegates 
of various countries and the general debate is 
likely to continue even for some days more 
when the General Assembly reassembles 
sometime in January. Even the next date when 
the General Assembly meets after the 
Christvn-as recess has not yet been finalised. 
It may be either on the 4th or llth, more likely 
the llth, but no  date  has yet been finalised. 

I took the opportunity of my presence there 
to have talk with the Foreign Ministers who 
had come there for the General Assembly ses-
sion. Many of the Foreign Ministers had not 
attended the session, particularly those from 
the West European countries on account of 
their other commitments, but most of the 
African and Asian Foreign Ministers were 
there. I had a very useful discussion with the 
Secretary of State of the United States, Mr. 
Dean Rusk, when matters of mutual interest to 
both countries were discussed and the 
international situation, particularly in relation 
to sensitive points in Asia and Africa was 
considered. As a result of this I had the 
satisfaction to learn that the United States also 
is anxious to create a situation whereby 
tension in these various sensitive areas is 
reduced. They are also keen that in areas 
where peace not only of those areas is 
uncertain, but international peace is also in 
jeopardy, stens should be taken in consonance 
with  their      general      approach     to- 
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problems  and  steps should be taken to 
reduce the tension in those areas. 

It was a healthy thing that came to my notice 
there and this was noticed by representatives 
of all countries. The Foreign Minister of the 
Soviet Union and the Secretary State, Mr. 
Dean Rusk, of the United States, had i-rai 
meetings between themselves, between the 
two of them. They discussed very complicated 
and diffi -. ult questions about which there is a 
p difference of opinion between two countries. 
There was willingness to meet and to talk and 
to on not only to the immediate problem that 
faces the United Nations, namely, the question 
of contributions to the United Nations' peace-
keeping operations, but also it is known that 
they talked about other important questions. 
The situation in Africa, in the particular 
context of Congo situation, South-East Asia, 
disarmament, these were the points shout 
which opinions were exchanged and there 
were press reports also, which were not 
speculative, in which the two leaders of the 
two great countries did give some inkling of 
the nature of the talks that were going on. 
This is a good development and this shows 
that there is willingness on the part of these 
two countries to have direct contacts and to 
make efforts to understand each other's 
viewpoint and to narrow down their 
differences as far as possible. This does not 
mean that the differences between the two 
countries have in any way been narrowed 
down or that every difficulty has been 
resolved. I am not suggesting thai. But the fact 
that they met and talked and discussed these 
matters does .show that the process of detente 
is likely to receive greater fillip as a result of 
these talks and it is hoped that this process 
will continue v. .good result-. 

I myself had an opportunity of exchanging 
views with the distin-jguished  Foreign  
Ministers  of    many 

countries of Asia and Africa. 1 think that on 
this occasion I met as many 
-24 or 25 Foreign Ministers and we discussed 
matters which were of importance for the 
areas eon-corned, for the parts of the world to 
which these distinguished leaders belonged, 
also to our bilateral relations between our two 
countries. In this respect although this was not 
a very easy work from the point of view of 
both time and energy, I p.m happy that it did 
give an occasion for me to have important 
discussions and 

is enabled me to understand their way of 
thinking on various important niatters. 

I would like, while talking about tlie United 
Nations, to clarify one matter about which 
there has been a lot of speculation in the 
press. This came to my notice when I was 
away to New York. This is about India's 
attitude or India's stand on the question of the 
admission of the People's Republic of China 
to the United Nations. I would like to say very 
arly that our original stand remains, according 
to which we had supported the admission of 
the People's Republic of China to the United 
ions. In fact, it is not a question admission. It 
is a question of representation, as k> which 
Govem-ment represents the People's Republic 
of China in the United Nations Whelher it is 
the Taiwan regime or Formosa regime or the 
Govern-ment, that is, the People's Republic of 
China our stand has been tint the People's 
Republic of China is entitle to have its 
representative in the United Nations. Our 
stand in this respect continues and I am not 
happy I there should have been an un-
necessary controversy and doubts raised, on 
this question, which v.n-necesarily have 
embarrassed us in various respects. It is true 
that the attitude cf China what it is. Not only 
on account of our conflict, but also in several 
other respects, their general posture is not that 
of peace or Of co-operation, but it is that of 
war -and belligerence. That unfortunately   
continues.    But   its  admission 
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io the United Nations should be con-
sidered not always on this view, as tc 
whether we like a particular eountry or 
whether we like or dislike their policies, 
but on the principle of universality which 
we haye alwayg advocated and also to 
ensure thai the country of the size of 
China, witb their population, should be in 
the United Nations, so that they ai[e 
amenable to international discipline, they 
influence others and they also, in turn, -are 
influenced by the atmosphere that 
prevails. That is thf: view that we have 
always taken and We continue to take this 
view, and therefore there need not be any • 
controversy on that score. 

Sir, the most important questio:: before 
the world today is that of war ond peace, 
whether the world is progressing towards 
peace and what should be done to generate 
that atmosphere and climate of peace. This 
is the most important issue that faces Ihe 
world today. In this respect we have 
always -attached the highest importance to 
disarmament. Our representatives in the 
United Nations year after year have taken 
a very clear stand on this all-important 
issue. In the General Assembly, in the 
various Committees, in the Disarmament 
Committee, we have taken steps very 
patiently but very consistently to ensure 
that the world moves towards 
disarmament. The alternative to 
disarmament, the niter-native to peace, is 
disaster and conflagration, which certainly 
is not in the interests of the world. It cer-
tainly is not in our interest either. On this 
question of disarmament we have taken a 
very clear stand, and this time again it is 
our intention to pursue this 'ine which we 
have persistently pursued for several years. 
We however feel that disarmament hp.s to 
be approached from an overfall, angle. It is 
a difficult and complicated problem which 
cannot be oversimplified, and to pick up 
one aspect in one sphere might lead to 
results which may not be quite appropriate 
and may not be quite desiraole either.   For 
instance, if we talk only 

1152RS—4. 

of, say, nuclear disarmament, the countries 
who have got large conventional armies or 
conventional aimaments may get an edge 
over others, if there is a success in Ihe 
nucjear field. I do not suggest that we 
should not continue our efforts on nuclear 
disarmament. We should continue those 
efforts, but let this be a co-ordinated 
approach and let no country by just putting 
across a propagandist posture get away 
with this impression that they have put 
really peaceful proposals before the world. 
We attach importance to this problem from 
an overall angle and might not be misled 
by merely propagandist suggestions that 
are made from time to time with a view to 
stealing advantage over others by stressing 
the importance of disarmament in one or 
the other sphere. It is important therefore 
to keep that aspect always in front of us. In 
this connection there is the lead given by 
the Cairo Conference where they—the 
non-aligned nations—made a call to all 
countries who have not subscribed to the 
Moscow Test Ban Treaty to subscribe to it, 
calling upon all countries who have the 
nuclear weapons or devices not to give 
them to others, not to give possession or 
control to others; ■also a determination by 
those countries who have not got the 
nuclear devices not to have them or not to 
possess them—these are the three 
important aspects of the Cairo declaration. 
There are, I am fully conscious of the fact, 
grave difficulties and very real difficulties 
in the way of persuading -all countries to 
adopt this code, to subscribe fully and 
completely to this, but the objective is 
desirable and we should continue to direct 
all our efforts to achieve this. Several 
countries who have not subscribed to the 
Moscow Test Ban Treaty should subscribe 
to the Test Ban Treaty, and the scope of 
the Moscow Test Ban Treaty should be 
amplified to cover the underground tests 
also. The importance of these things 
should not be underrated. On the one hand 
we are hoping that the world would move 
towards disarma-|   ment.    If on the    
other   hand    the 
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to replenish their arsenals by adding to this 
stock of deadly weapons and also go on ex-
ploding the devices, both in the open and 
underground, then surely this is not consistent 
with the avowed intention put across by these 
countries that they are thinking in terms of 
disarmament. It is therefore neeessary that as a 
first step all those countries who have not yet 
subscribed t° the Moscow Test Ban Treaty 
should subscribe to it. As I said in my state-
ment on the 17th, it is unfortunate that 
notwithstanding this overwhelming, opinion 
China in flagrant defiance of this opinion 
exploded a nuclear device—to which I made a 
reference in the statement that I made on the 
17th of November—and in that respect it is a 
definite setback to the forces of peace, forces 
of disarmament and the steps that the world 
was patiently taking for lowering tension, and 
to that extent the reaction even in other 
countries is a^o similar, namely, that this is a 
step which is definitely a step in the wrong 
direction and has increased the danger of 
proliferation and danger of conflict, and 
therefore this is a very serious matter of which 
the world should take note. 

SHRI P. N. SAPRU (Uttar Pradesh):  What 
about France? 

SARDAR SWARAN SINGH: About France 
our attitude is quite clear. We have always 
said that the attitude of France in not having 
subscribed to the Moscow Test Ban Treaty is 
absolutely incorrect and wrong, and when 
they exploded their device in the Sahara, in 
the United Nations we supported the 
resolution that expressed strong disapproval 
of the explosion by France of their nuclear 
device. 

DR. GOPAL SINGH    (Nominated): Is it a 
device or a bomb? 

SARDAR SWARAN SlNGH: Bomb is also a 
device 

SHRI A. B. VAJPAYEE (Uttar Pradesh): 
Let us not minimise it. 

SARDAR SWARAN SlNGH:  I do not at all 
minimise this,  and if  this expression nucjear 
device is something which is always used, it is 
an accepted expression and it is not minimising 
or maximising.   This is the normal expression 
that is used   for   this   type. When nuclear 
energy is used for non-peaceful purposes, men 
it is called a nuclear device.   A bomb is 
something less dangerous than a nuclear 
device, if I may use that expression.   I know 
that his English is much stronger tnan mine, 
but probably in these technical expressions I 
have an edge over him, and     particularly  
these  matters   are scientific and not just 
literary.   I was mentioning that this matter is a 
very serious matter and we take very serious 
note of this, and this is a question     which  has  
been   engaging  the attention of the 
Government of India, and our Prime Minister 
during his last visit to London did pose this 
problem before    the    nuclear   powers    of 
the world.   His poser is of great importance 
and significance.   Here is a situation where the 
world is anxious    for non-proliferation of 
nuclear weapons, nuclear devices.   Peaceful 
uses of nuc. lear energy is the direction in 
which the world should move.   It is, therefore, 
a matter of grave concern    for the world and 
also it is a matter of importance that the 
principal nuclear powers—the    Soviet    
Union  and  the United States of America—
should take note of this situation and they 
should find some answer to the situation that 
has been developed by new countries coming 
into possession of nuclear devices.      
Therefore,    the    non-nuclear world  should    
have    the    assurance, shou'd have the   
satisfaction,   should have the sense of security 
and safety that by their adherence to the policy 
of non-proliferation  they  do not  expose 
themselves to the danger that is inherent in the 
proliferation of nuclear weapons either bv their 
development, or bv nuclear powers Dossing 
control to other countries.     This matter has 
already    started    being     looked  into 
seriously by the powers of the world. 



4797 International [ ?2 DEC. 1964 ] Situation 4798 
Although it is too early yet to say if any 
concrete result out of this is likely to come out, 
we have to see this in relation to the general   
approach   of disarmament    and    non-
proliferation. This  posture  is in keeping with 
our general approach to disarmament, and non-
proliferation and we should view it in that 
context.     We    should   not regard this as a 
nuclear shield as has been wrongly described 
in a press Icon-ference.   We are not asking for' 
any nuclear shield from    any    particular 
country.      We  are posing  a problem before 
the main nuclear powers if they want  non-
nronreration,  if they   want that other countries 
should not 4eve_ lop their own weapons.   It is 
for them to devise some method of reassuring 
the countries who do not possess the nuclear 
weapons, that they should not feel insecure and 
unsafe in this situation. 

Sir, I said something in my statement on the 
17th November about our relations with 
Pakistan. It is unfortunate that the Pakistan 
Government asked for the postponement of 
the Home Ministers' Conference. We were 
hoping that the two Home Ministers would 
meet and would be able to settle some of the 
important matters which had exercised the 
minds of all of us here in this country and 
which were resulting in this unfortunate 
situation with which we are faced, ol a large 
number of Hindus coming our from East 
Pakistan, and even now their flow into India 
continues unabated. 

SHRI G. S. PATHAK (Uttar Pradesh) : Are 
there only Hindus who are coming out? 

SARDAR SW AR AN SlNGH: Mr. Pathak is 
quite right. "Non-Muslims" would be a better 
expression because Christians also have been 
pushed out from there. Buddhists have been 
pushed out. Tribals, who probably do not 
know any religion but who do not happen to 
be Muslims of the type that perhaps are 
welcomed in Pakistan all these peoole are 
being pushed out. It is really a very sad 
situation and it was    hoped that the 

two Home Ministers would meet and would 
try to find some solution of this vexed 
problem so that there may be an abatement of 
migration of non-Muslims from East Pakistan. 
Sir, there was also a   meeting   at official 

level to work out some agreement so that the 
tense situation at the cease-fire line, where a 
large number of incidents had taken place, 
resulting in the loss of innocent    lives,    could 
ease.   We were    hoping    that    these meetings 
between the Home Ministers and also at official 
level to discuss ca to eliminate the incidents at 
the ceasefire  line,  that would  result  in  some 
satisfactory    solution    of these vexed problems 
and this would improve the atmosphere so    that    
all    differences might be discussed in a better 
atmosphere.     But    unfortunately  all these 
hopes have been falsified.      And not only this, 
but unfortunately the gene.. rai tone and general 
trend of propaganda in Pakistan is of a very 
virulent type.   All types of allegations, incorrect   
allegations,—unfounded     allegations, have 
been levelled; such as, we are siding with one or 
the other parties who are in the field in their 
election. This  unfortunately  is  the    state    of 
affairs.   But    we    should continue to hope that 
this may be an unfortunate or   completely     
unjustified     posture which has been adopted   
during   the election, and once the elections    are 
over they would settle down so that we can  
again resume the talks  with them.   After all,  
we  are neighbours, and our efforts should 
continue to improve relations with our 
neighbours to the best of our capacitv.   But it is 
t(* be remembered that there cannot be any 
satisfactory solution unless there 1% a 
reciprocity of approach    on    the PakiVan side.   
Whatever our good intentions or howsoever 
well-intentioned we mav be, thev may not yield 
any rpsult unless  th<»rr  is reciprocal response 
from th? Pakistan Government. 

Sir, there are oniv one or two things more 
which T wou'd like to mention In mv openin? 
sneech. The situation in Africa, particularly in 
the Congo, is hore. A<5 von know, there is n 
very force debate that has been going on in- 
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over the Congo. The situation there is really 
bad ana the general feelings amongst the majo-
rity of the African countries is very strong on 
this issue. We ourselves have always taken the 
view that this ia a quarrel between the 
Congolese and the Congolese where the 
Congolese unfortunately are fighting the  
Congolese, and there should be no interference 
from outside in any form. We are strongly in 
favour of the elimination of all outside 
interference ana "withdrawal of all foreign 
troops so that the solution of the vexed 
problem ff the Congo, of this strife-torn Congo 
is found in the African way. Sir, the 
Organisation of African Unity have 'been 
devoting a great deal of energy for solving this 
vexed problem. They have constituted a 
Conciliation Commission under the 
distinguished presidentship of President Jomo 
Kenyatta of Kenya and we have always 
support ed their efforts to find a satisfactory 
solution. But this is possible only if the outside 
interference from all sides is eliminated and 
there is a national reconciliation, the objective 
that the Organisation of African Unity have put 
before them. There cannot be a military 
solution. Any military intervention really 
accentuates the situation, exasperates it and 
does not lead towards a solution. We have 
always been of that view, namely, that there 
should be no interference from out-s'de and the 
Organisation of African Unity should work out 
a satisfactory solution. 

Sir, South.East Asia is another very difficult 
and sensitive area. The situation in S^u'h 
Vietnam, where there ls this political 
instability, has added to their difficulties of an 
international ■character. There also there is 
this allegation on either side that there is 
interference on the s^de of South Vietnam. 
There is this allegation that "North Vietnam 
and the Chinese continue to support the forces 
of subversion and, therefore, this constant 
trouble continues in Soiith Vietnam. On behalf 
of North Vietnam there is this allegation that 
there is American interference    and the 
Americans 

are there in a big way. For the solution of the 
Vietnam situation, the sooner it is realised that 
a military solution of this vexed problem and 
of this difficult problem is not possible the 
better it will be for Vietnam and for South East 
Asia. A military solution is not possible and it 
only mounts tension, increases the tension. 
Therefore we have always advocated the 
convening of a Conference of the Geneva type, 
a Geneva-type Conference which could pick 
up from the point at which the last Conference 
ended their labours~~so that we could find out 
where the parties have slipped back. It is 
interesting that the basic principles that there 
evolved as a result of that Conference are not 
contradicted by the parties concerned. The 
allegations are that the spirit of that Agreement 
was not implemented. The difference is on 
implementation, not on the basic approach that 
was evolved as a result of that Conference. 
Therefore there is hope that if the Conference 
is reconvened and the matter is examined 
dispassionately and if all the parties concerned 
are there, it is possible to find a solution on 
political lines and ultimately in South East 
Asia the solution lies in eliminating these 
outside influences, these extraneous influences 
and of neutralising these various countries in 
South East Asia. 

In Laos the situation continues to be 
uneasy, though it is not that disquieting as it in 
Vietnam. The two Princes held some talks in 
Paris but the results of those talks were n°t very 
fruitful. There also there is general agreement 
that a Geneva-type Conference might pave the 
way for solving this difficult position in Laos. 

As for Cambodia, as you know, the U.S.A. 
and Cambodia were conducting bilateral talks 
in Delhi. Unfortunately progress has not been 
made and they have said that they are not 
making much progress. Let us hope that after 
reporting to their respec'ive Governments these 
talks are resumed either here or elsewhere 
because it is easy to snap the relationship, it is 
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easy to break the relationship, but whatever 
may be the differencejs, our effort has always 
been to persuade the two sides not to break 
diplomatic relations but to continue their 
efforts for resolving whatever may be; their 
differences. 

Tlie year 1965, Mr. Chairman, is the 
International  Co-operation  Year     for the  
United  Nations.    Our  late  Prime Minister 
when he attended the United National General 
Assembly, had made an  appeal  that  the world 
which appears to be torn by strife and conflict 
is still  continuing and  that there are large  
areas   of  co-operation  and   understanding  
and  if  we pick  up     the areas of 
understanding and co-operation and not be too 
much overwhelmed  by  the  conflict  that  
prevails  in the worid, then that might be ai 
constructive  way of  lowering tensions in the  
world.    There  is  a     unanimous Resolution 
of the U.N.  General    Assembly that the 20th 
year of the U.N. should  be  celebrated  as  the 
International  Co-operation  Year   and   we   in 
India owe a special responsibility,   we have  
special  interest  in  this  and     I hope that the 
world,  as a result     of the  spirit   of  
International  Co-operation Year, would move 
from the present tenseness and present conflict 
to one of Co-operation. 

On Ceylon the statement that I made on 
17th November givesi the basic information 
about the Agreement. To bring this matter up 
to date, I would say that our Commonwealth 
Secretary visited Colombo and there were 
further talks and a joint statement was issued 
at the end of those talk; about the 
establishment of procedures for implementing 
the agreements that had been arrived at. 

Mr. Chairman, in these remarks, I have 
ventured to bring up to date the various events 
and am looking forward to the view-points of 
the Members. The international situation is at 
the moment very complicated and there are 
large areas of tensions. There is great' conflict 
in the world but    at    the    same    time    we   
have 

to patiently work for peace) for disarmament, 
for ending colonialism and we have to bend 
our effort thi-ough » co-operative effort so 
that these may become a passing phase and 
the worh* may emerge as a result of the 
patient efforts of the world towards peace and 
els amity rather than conflict ano 
confrontation.    Thank you. 

The wa--lion was proposed. 

MR. CHAIRMAN: There are eieven* 
amendments. They may be moved at this 
stage. No speeches need be made-but when 
they take part in the debate, they can speak 
about the amendments. 

SHRI A. D. MANI (Madhya Pradesh) :   Sir, 
I move: 

2. "That at the end of the motion the 
following be added, namely:— 

'and having considered the same. this House is 
of opinion tliat Government should inform the 
Government of the United Kingdom ot the 
feelings of deep concern of the Indian public at 
the attempted enforcement of a constitutional 
solution in British Guiana which would lead to 
the break-up of the multiracial society in the 
Colony and isolate the community of Indian: 
origin from other communists and force it to 
demand the partition of British Guiana.' " 

I also moved: 

3. "That at the end of the motion^ the  
following be added,  namely:— 

'and having considered the same, this House is 
of opinion that while the participation of India 
in the conferences of non-aligned nations is 
useful, Government should take steps to impress 
upon the conferences the need for recognising 
the threat of China tn the independent nations of 
Asia and also to conform to the recognised 
international procedure of accepting without 
challenge the credentials of represen'atives duly 
authorised by their   Government, 
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[Shri A. D. Mani] for participation in 
the work of the conferences.' " 

I also move: 
5 "That at the end of the motion, the 

following be added, namely:— 
'and having considered the same, 

this House is of opinion that while 
the decision of Government not to 
start the manufacture of nuclear 
weapons is welcome for the present, 
Government should at the same time 
negotiate with nuclear powers like 
the United States, the United 
Kingdom and the Soviet Union 
treaties of assistance, which will 
ensure that these powers would give 
military assistance to India in the 
event of her being threatened by a 
nuclear attack or subjected to a 
nuclear attack by an unfriendly 
power.' " 

SHRI SUDHIR GHOSH  (West Bengal): 
Sir, I move: 

1. "That at the end of the motion, 
the following be added,  namely.— 

'and having considered the same, 
this House approves of the said 
policy.' " 

SHRI K. V. RAGHUNATHA REDDY 
(Andhra Pradesh): Sir, I move: 

"6. That at the end of the motion, the 
following be added, namely: — 

'and having considered the same, this 
House is of opinion that the 
Government of India should have taken 
a more posi- ! tive attitude in 
condemning the j aimed intervention 
by white mercenaries of Belgium and 
asked for a guarantee by the United 
Nations Organisation that no foreign 
troops shall be allowed in the Congo.'    

I also move: 
7. 'That at the end of the motion, the 

following be added, namely:— j 

'and having considered the same, 
this House is of opinion that the 
Government of India should have 
proposed to all the anti-colonial 
Governments of African countries to 
convene a Conference to discuss 
ways and means of preventing new 
colonialism from taking roots in 
African countries.' " 

I also move: 
8. "That at the end of the motion, 

the  following  be  added,  namely:— 
'and having considered the same, 

this House is of opinion that the 
Government of India should have 
ascertained the views of Indians in 
Ceylon before concluding a pact with 
the Government of Ceylon to transfer 
them, as such transfer involves 
human rights.' " 

I also move: 
9. "That at the end of the motion, 

the   following  be  added,  namely:— 
'and having considered the same, 

this House is of opinion that the 
Government of India should have 
taken more effective steps to 
establish better friendly relations 
with countries of South East Asia.' " 

I also move: 
10. "That at the end of the motion, 

the following be  added, namely:— 
'and having considered the same, 

this House is of opinion that the 
Government of India should have 
taken more rigorous steps to 
counteract the cloak and dagger 
policy of the Pakistan Government.' " 

I  also move: 
11. "That at the end off the motion, 

the  following  be  added,  namely:— 
'and having considered the same, 

this House is of opinion that the 
proposal to form the multilateral 
nuclear force by the United Kingdom 
Government only 
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adds to increase the tension in the 
world and hence the Government of 
India should impress upon all the 
Governments that the only way to 
peace is tota] and complete 
disarmament.' " 

The questions were proposed. 

SHRI P. N. SAPRU: Sir, may 1 suggest 
that the debate may be carried over till 
tomorrow? The Foreign Minister has 
taken about an houif and we would also 
like to take some time. 

Mn. CHAIRMAN: Each one of you 
would  like  to  take  one hour? 

SHRI P. N. SAPRU: We do not want 
one hour. 

MR. CHAIRMAN: Thank you for the 
suggestion. We shall sit through lunch 
hour to-day. The Minister wiH reply first 
thing tomorrow when we begin the 
discussions. 

SHRI P. N. SAPRU: We can sit till 
seven this evening. 

MR. CHAIRMAN; You can sit till 
eight. 

SHRI S. N. MISHRA (Bihar): Can we 
not stay the other business tomorrow by 
one hour? 

MR. CHAIRMAN: As a matter of fact I 
am going out 0f my way ir this extension. 
Five hours were allotted and I am giving 
you six hours and I will give you another 
time tomorrow. I cannot go on ex^ 
tending. People should either makeup 
their minds not to speak on certain things 
and speak on others or speak in brief. 
There is a list of thirty or thirty-five 
Members on my list and others are 
coming in. 

SHRI RAJENDRA PRATAP SINHA 
(Bihar): We can adjourn for lunch & r 
Vje hour and instead of adjourning at 
five, we can adjourn at six. 

MR. CHAIRMAN: We should sit 
through lunch and then I will see what I 
have to do.    Mr. Patel. 
1 P.M. 

SHRI DAHYABHAI V. PATEL: Mr. 
Chairman, Sir, I have listened patiently to 
the speech of the hon. Minister. I am 
afraid the impression that I have gathered 
in my mind that he is confused has not 
been cleared hy his speech. He began the 
confusion by making a point of procedure 
that I raised into a point of order. I was 
pointing out to a tradition in this House 
followed for so many years, namely, that 
the Prime Minister always piloted the 
Motion on Foreign Affairs. It is true that 
because of the Prime Minister's health he 
has thought it fit to ask Sardar Swaran 
Singh to take over the portfolio of foreign 
affairs. But I do believe that this is a very 
important portfolio, and the role that 
India is playing in the affairs of the world 
is also important, particularly after we 
saw the report of the first speech that the 
Prime Minister made abroad, at Cairo. 
Sir, the hon. the Speaker was taking Ia 
delegation of Parliament Members to 
Europe and he had been kind enough to 
invite me. We passed through Cairo that 
night, after the first speech of the Prime 
Minister. It made such a good effect 
everywhere. I thought we were to see 
very good times. It is unfortunate that he 
has not ibeen able to continue to have 
good health, but his first speech certainly 
made a good impression. I had the 
opportunity of going to Europe with the 
hon. the Speaker and see some of the 
"sensitive spots"— the words the hon. 
Minister used. I think he is quite right. I 
was hesitating to use "hot spots-"; we are 
trying to cool them off, but they are 
sensitive spots. I had the opportunity of 
going right up to the Berlin Wall to sense 
the feeiing" of the people of Germany, as 
to how they feel about it. Then it was that 
important events that shook the world 
took place, just when we were in Ger-
many.   On the third day of our visit 
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we got the news of the British elec 
tion result. That was a surprise to 
many. To many it was Welcome 
news. People like me welcome the 
Labour Party in England coming back 
to power, because we still remember 
with gratitude the quality which is 
again on the opposition side. We re 
member with gratitude that it was 
the Labour Government in England 
that took the initiative and cut the 
Gordian knot and resolved to grant 
independence to India, and therefore 
we were more happy to go to Lon 
don at that time. I will not go into 
what happened in London. Perhaps 
I will get an opportunity. If this 
House does not sit too late, the Indian 
Parliamentary Group has asked me 
to speak in the Hall, when I will re 
late some of my experiences. But I 
do not know how far that will suc 
ceed. The visit to Europe, and the 
delegation's work being over, (>n my 
own, Sir, I visited Israel for two days. 
That is also a trouble spot. I do not 
know why our Government is so 
chary about Israel. The Minister 
for External Affairs just enunciated 
the principle of universality. What 
about the principle of universality in 
the case of Israel, Mr. Minister? And 
what about the same principle in the 
case of Taiwan? I was saying that 
the first news we got in Germany 
was of the British election. The 
second news w? got was of the dis 
missal of Mr. Khrusehev, and you 
can understand how the people of 
Germany felt when we were there. 
Aa I said, we went right up to the 
Berlin Wall in a temperature of 
Minus three degrees. Even then we 
saw people moving about freely, and 
the very obvious difference, when 
you stood up to look over on the 
other side, whether it was a fence or 
whether        it        was an        open 
road or whether it was through a building, was 
that in that cold weather people were bustling 
busily going about in West Berlin. On the 
other sitte of the Wall it was completely 
deserted and dreary. That is the difference   
between the   two   worlds 

that we saw there. I do not know whether this 
principle of universality could not be applied 
in the case of Israel also where, as I said,I 
wemV because there also it was something 
similar. By bringing water through a pipe-line 
of 150 miles Israel has turned deserts into 
blooming fields. Their production has risen 
high. We-have many things to learn from 
them. I do not know whetherr our fears of 
displeasing the Arab nations are completely 
justified in this respect, because there are other 
countries, smaller countries, even like Ceylon, 
or many others, who have recognised Israel, 
and they have good relations with Russia. Why 
should we not? Many of the Arab countries 
have recognised them. Many of the African 
countries have recognised them, and 
recognising a country or having diplomatic 
relations with it, I do not think, necessarily 
means that we are antagonistic to the 
aspirations of the Arab nations. 

SHRI A. B. VAJPAYEE: We have also 
recognised Israel. 

Strai DAHYABHAI V. PATES,:  No. 

THE MINISTER or STATE m ur 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRIMATI LAKSHMI N. MtesrotJ): We have 
recognised Israel. 

SHRI DAHYABHAI V. PATEL: We do not 
have their ambassador in Delhi. 

SHRI    ABID    ALI    (Maharashtra): 
There is the Consul. 

SHRI DAHYABHAI V. PATEL: That 
Consul you have because there are a large 
number of Indian citizens who go to Israel and 
come back. Then there are a large number of 
Indian citizens who go on a pilgrimage to 
Jerusalem and they are required to get visas; it 
is for their convenience. But you are denying 
diplomatic relations between these two-
countries.    This,  I think,     is     not ai 
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right policy; it is not a right line to take 
particularly after I listened    to the  principles     
enunciated     by     the Foreign    Minister.    
After     returning from the visit to Europe I was 
panting to go to the meeting of the,anti-
Communist League    at Taiwan. I had gone to 
Taiwan   a  few months  curlier. It was only 
Peking that had protested, and even in Europe,    
when    I    was introduced to some    people,  to 
some friends,  by  the  Speaker,     they said, "Oh, 
this is Mr. Patel who had gone to Taiwan a  few 
months ago." They had  heard of the loud 
protests from Peking about the visit of some 
Members of the  Indian  Parliament   there. We  
have always  made  it    clear,  let nae say so, that 
during our visit, all of us, that we were non-
official Members, that we did not belong to    the 
official  party     but     were     certainly 
Members of Parliament and that    we would 
urge our point of view on our Government.    We 
had     never     said anything that was derogatory    
either to our Government or to our country. In a 
democracy it is open to Members to criticise a 
Government, to say that we do not agree with a 
certain type ef policy of the Government.    
When T was in Taiwan there was a delegate 
from France,  who made a    vigorous speech,  if 
you  please  it  was a  lady, denouncing the 
policy that was being fallowed by General de 
Gaulle. And this happens in all countries, and we 
should  not  get  so  shy  and     touchy about it. 

Seen T. V. AN AND AN    (Madras): Not 
outside  the  boundaries  of     our •ountry. 

SHRI DAHYABHAI V. PATEL: Certainly; 
if other people in other democratic countries 
can do it, let us get out of these small narrow 
insular boundaries; if you believe in humanity, 
if you believe in the principle of one world, 
you have to get out of the naj-row principle of 
the bound ai-y of a country and of the 
communis! idea of trying to regiment even the 
thinking of everybody, which is where 

we have gone wrong.    Sir, I want to-say  that  
this Government has    gone wrong since it was 
influenced by Mr. Krishna Menon, who tried to 
regiment the  whole  thinking    at the Govern-
ment,  took   it  the  wrong  way  including the 
defence of the country, Reproduction   of   the   
country,   and   the political policy and the 
foreign policy of the     Government.    Therefore    
we are in  this soup today.    Had it    not been for 
him we would have taken a; more reasonable 
attitude.   After    alL, why   do   we   not   
recognise   Taiwan? We do not recognise it 
because it will' offend Chou and Mao.   But what 
have they done?    They are the aggressors,. 
When     Generalissimo     Chiang    Kai-Shek 
was fighting for freedom along with the other 
allies for the freedom of  the world,  he  was our 
ally     too. The Communists bade  their time till 
he   was  completely  exhausted     after the war 
and' then they    raised    their head   and   drove  
him   out.    But  look at   the  difference  
between  these  two people.    Sir,   we  have  
been generou to people whom we considered       
ou. enemies.    I am   very    glad,    because that  
befits  a  people  who   have     the legacy  of  
Mahatma     Gandhi.    When the question of 
reparation from Japan came up. we said we 
would not take any.   But I would like to point    
out how great and generous     was       this £reut 
General. Look at the greatness of his heart. He 
went even further. When lie   received   the   
sword   of  surrender from Japan, he was asked, 
"What   is your  wish?"   He  said,   "We  do     
not want to humiliate any one of     your 
Generals."    "Then what     about     the 
Emperor?"      "That  is a  thing,"      he said, "for 
the people of Japan to decide.   We do not want 
to dictate to the people of Japan."   And he went 
even further,     Sir.    He     allowed     every 
retreating soldier, when he was leaving China, 
leaving the mainland and1 Taiwan,  to  take  with  
him  30     kilograms 'of rice,    because    there    
was nothing to eat in Japan.   That is how he 
treated a surrendering army,   that is the 
generosity that he showed.   He did not say, "Put 
them to    death or take them as slaves or put 
them ali' 
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concentration camps so that we can build 
our factories on their labour, on their 
sweat and their blood." That is the 
difference between freedom and 
communism. It is unfortunate that under 
fifteen years of the Nehru-dominated 
regime and with Mr. Krishna Menon, we 
have ceased to recognise this. We have 
forgotten this and in this hour when we 
are still debating and talking about 
freedom, we do not recognise this very 
great generosity of this act of this 
General. We do not recognise it even after 
China had invaded our land, and when we 
were caught napping and when the flower 
of our Army has been lost without even 
proper equipment, without snow-boots, 
without ammunition, and all for one 
reason, for the friendship of the Com-
munists. We asked the Prime Minister 
several times on the floor of this House, 
and I had asked the questions, "Axe you 
aware that they are building roads in 
China on our borders? Do you know that 
they are building roads to the north of the 
Himalayas?" But the Nelson eye, if I may 
use that expression, was turned to this. I 
do not know if there was any Nelson here, 
but the Prime Minister refused to hear the 
warnings from this side of the House and 
from many friends. He was warned that a 
very dangerous situation was there and 
now we pay for it. Now, is the same 
policy to continue? I was hoping that 
under Shri Lal Bahadur Shastri things 
would improve and his speech the other 
day, a few days back in the Lok Sabha 
during the foreign affairs' debate there 
gave me some hope. But it is reported that 
in his speech to the Congress Party he 
was saying that what he said was of 
course, something that would come about 
if it had the approval of Russia also. Sir, I 
do not understand it. I do not know 
whether that report is true or not. But is 
our policy something that has always to 
be with the approval of Russia? Is not the 
interest of our country going to stand first 
and above all others?   Is not the 

guiding principle of this country the 
one enunciated by Mahatma Gandhi? 
Is not that going to be our guiding 
principle? Is pleasing the Com 
munists only going to be our guiding 
principle? Certainly,     Sir,       Mr. 
Khruschev did great service to the world 
by agreeing to the atomic test ban treaty. 
But are we going to be tied down to a 
thing just for one reason, namely to have 
his assent to everything? 

Sir, I am, I was, I may say, and still I 
am, unhappy that the Foreign Affairs 
Minister tried to prevent me from going 
to Taiwan. Why did he do that? What 
were the resolutions passed at the 
conference there? I would like to say that 
they are very similar, to the resolutions 
passed by the United Nations. I will not 
bother the House with all the resolutions 
passed at that conference. I think here is a 
resolution which will please many and 
you can see whether it is fair or not. This 
is the resolution urging the repatriation of 
the Arab refugees in Palestine. This 
certainly will hearten the hearts of the 
Arab countries.    It reads as follows: 

"Recognizing that Communist in-
filtration and propaganda is a serious 
problem among Arab refugees in 
Palestine; 

Noting that the United Nations has 
urged the repatriation of refugees to 
their homeland; 

Suggesting that such repatriation will 
serve the ends of justice, world peace, 
stability, and human rights; Resolves: 

(1) To request the United Nations to 
seek the implementation of resolutions 
concerning the repatriation of Arab 
refugees in Palestine." 

Does Sardar Swaran Singh object to this 
resolution? 
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Then there is the resolution supporting 

India in resisting the Chinesfe 
Communist aggression.   It says: 

Noting that the Chinese Coni-jnunist 
regime, after its earlier military 
occupation of Tibet and invasions of 
India in 1961 and 1962, has replenished 
its military supplies and concentrated its 
armed forces to step up aggression and 
that, foj  lowing the recent explosion of 
,a nuclear device, has posed a greater 
threat to India. 

Considering that the Indian Com-
munists with the support of thejr 
Chinese counterparts exploited tne 
unrest of the Indian people at a time of 
food shortage to start a large-scale anti-
gavernment demonstration with a view 
to subverting the Indian Government; 

Resolves: 

(1) to give its sympathetic support 
to the Indian Government ard people 
for their courage in fighting against the 
Chinese Communists and suppressing 
the Indian Communists; 

(2) To urge the free nations to 
extend moral and material support to 
India in fighting Chinese Communist   
aggression   and   subversion; 

(3) To urge the free nations, 
especially the non-Communist nations 
of Asia, to watch closely the massive 
concentration of military forces on the 
Indian border and to take effective 
action to repulse tMs renewed  threat of 
invasion; 

(4) To urge the Indian Government 
to sever diplomatic relations with the 
Peking regime." 

This is something which any Govern-
ment, any self-respecting Government, 
would have done when faced with 
aggression. This should have belen the 
line of the Government of India, 
especially w^en there was this Chinese 
aggression. 

Then there is the resolution con-
demning the Chinese atomic explosion. It 
says: 

"(1) To urge freedom and peace-
loving countries and peoples to 
condemn the Chinese Communist 
atomic explosion and to oppose further 
tests in conformity with the 
international test ban treaty; 

(2) To support the clear-cut stand 
taken by the United States and other 
countries that have refused to be 
blackmailed into accepting the Chinese 
Communist call for convening of a 
nuclear summit conference; 

(3) To urge the United States *> 
help the free Asian nations set up a 
mutual security organisation in Asia 
and the Pacific region without delay to 
cope with the threat of atomic war that 
has been stirred up by the Chinese 
Communists; 

(4) To urge all freedom-loving 
nations to give positive support to the 
Republic of China in launching 
counter-attack against the Chinese 
mainland so as to destroy the Chinese 
Communist regime and eliminate the 
threat of nuclear weapon and the peril 
to free peoples". 

Perhaps Sardar Swaran Singh would not 
like the last part of it. But you see tbe 
kind of resolutions passed there.   Here is   
one more.   It says: 

"Viewing with great regret the closer 
relationship that has recently 
developed between Pakistan and the 
Chinese Communist regime; 

Suggesting that as a loyal member of 
the Southeast Asia Treaty 
Organization, Pakistan should be an 
advocate and an ally of free Asia, and 
therefore should have no ties with the 
enemy; 

To call upon the Government of 
Pakistan to break off relations with 
the Chinese  Communists  and _____  
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SHRI N. PATRA (Orissa): You are reading 

from file after file. What did the Taiwan 
Government say when 14,000 square miles of 
our territory was occuplied by   China? 

SHRI DAHYABHAI V. PATEL: May I 
request the hon. Member to behave, Sir. I am 
only pointing out the nature of the resolutions 
that were passed (Interruptions). 

Un. CHAIRMAN:  Order, order. The 
hon. Member is not yielding. You proceed, 

SHRI  DAHYABHAI V. PATEL;      I 
was urging Sardar Swaran Singh to see if this 
is not something that is reasonable, something 
supporting our own stand? Then why try to 
interfere with the freedom of the people, with 
the freedom of Members, the freedom of 
movement of Members, without even 
understanding things? I think, Sardar Swaran 
Singh suffered from confusion of thought. He 
had a confused mind. He should have known 
clearly and he is the Foreign Minister of the 
country and he should have been sufficiently 
well informed about this conference and what 
was going to happen there. Sardar Swaran 
Singh, I think, has shown sufficient confusion 
of thought that the Government should 
reconsider its position. Government have got 
many able p*ople in the Party. There is Mrs. 
Pandit whose experience in dealing with the 
international situation, in international   
conferences    .    .    . 

SHRI AKBAR ALI KHAN (Andhra 
Pradesh): On a point of order, Sir. This is very 
unfair and unkind that he should name people 
and   .   .   . 

SHRI DAHYABHAI V. PATEL: You need 
not lecture to me, Mr. Akbar Ali. You can sit 
down.   I am not yielding. 

MR. CHAIRMAN: You cannot ask him to 
sit down. 

DK. GOPAL SlNGH; What kind ot t*»ing 
is this Sir? 

MR. CHAIRMAN:   Let him proceed. 

SHRI DAHYABHAI V. PATEL: I am 
entitled to say that so and so would make a 
much better Foreign. Minister particularly 
when il js in the interests of India. 

Sir,  I would also like to point out that during 
my    visit    and    tour    of Korea, 1 had 
occasion to go right up to  Pan  Mun Jan  where  
1  saw     the Conference as usual meeting at 
10-30* in the morning and  shouting at each 
other.    Each side had its own    loud speaker,  
the  American  loud    speaker or what is made 
in the   free    world and  the Russian loud    
speaker    and each side read its script in its    
own language and the only point of agreement  
was,  "We meet    tomorrow    at 10-30".   I had 
occasion to observe that; I mentioned this as 
part of my observation.    I  reached there just 
in  time for the opening of a Freedom Centre in   
Korea.    After    the    liberation    of South 
Korea, in memory of the nations that had 
supported Korea, they opened a Freedom  
Centre to which  Governments  of  serveral    
countries  contributed,      the      
Commonwealth      of Australia,     the     
Commonwealth     of Belgium,  Dominion  of    
Canada,    Republic of Columbia, Ethiopian 
Empire, the French Republic, the Kingdom of 
the Hellenes,  the    Great    Duchy    of 
Luxembourg,   Netherlands.   New   Zealand,  
Phillipines,  Turkey,  the  Unites Kingdom,     
the     United     States     of America,  etc., but I 
am sorry to say that there is no mention of 
India.    I mow that our Government did send 
medical  supplies  for which    grateful 
references were made   but I am   not satisfied.    
When such an international event is taking 
place in memory       of such an international     
event     surely our Government  which      ha?      
been spending    so    much    of    money    on 
so   many   other   things   could   very well     
have     spent      something      in support of a 
cause of this type.   One more thing emerges in 
this connection in which, to my mind, the 
Government has failed. When. I was in Taiwan   
I 
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was shown the spot where the plane tarrying 
Subhas Chandra Bose is supposed to have 
crashed. There is no memorial there because 
the Government of India wi'l not ask Taiwaili. 
We have no diplomatic relations. N|o proper 
enquiry has been made as (0 where this spot is, 
whether that is thje real spot or not. What a 
serious situation this is? Even in honouring a 
national hero like Subhas Chandra Bose we are 
allowing this sort pf untouchability ;0 come 
into our foreign policy. Sir, I think 'our foreign 
polic y js not clear. We are suffering fro|m 
what I might call, if you permit nje, Sir; the 
hangover of the Nehru regime. It is time that 
we got over it, we cleared our mind and started 
tackling our foreign policy independent of 
"various pressures that might come. The 
suggestion that I made, I made in all 
seriousness thinking that such a person would 
be the only person who would be able to 
circumvent the pressures inside and outside the 
Party that -we see. This would lead to better 
relations not on'y with the countries that we do 
not recognise but really with Ihe world. If we 
put ourselves right •with every country, big or 
small, we •will rise, the reputation of India will 
rise all over the world. It is not by pleasing 
large countries, it is not by pleasing strong 
countries that we can build up our reputation. 
Therefore, Sir, 1 would urge the Government 
to reconsider some of its failings in the light of 
past experience, learn from the experiences of 
the past and correct its po'icies. 

Sir, one word more and I have done. 
Indians had acquired respect all over the 
world, particularly in the colonised world, in 
the dominions of England, France, etc. The 
Indians were respected and people used to say, 
"You come from the land of Gandhiji." Sir, 
ten years ago I Ind occasion fo go to Zanzibar, 
East Africa, Kenya. The Sultan sent word, 
even though be was virtually a British 
prisoner, that he would be glad to meet me. I 
went to him. had a nice talk with him. He 
called all his friends and said,    "We 

are in the same boat and we want t« 
get rid of this". Whal is the situation 
today? Because of our defeat in tbe 
Himalayas, very largely due to our 
wrong foreign policy, n'obody looks at 
us. We are being kicked out ignoni- 
mously from the African countries, 
•from Burma which was part of our 
country till yesterday, from Ceylon 
which was part of our country tiD 
yesterday. Let me here say 
that I heartily disapprove of tbe 
talks that have been going 
on with    Ceylon     and the terms 
of the agreement that had been arrived at. How 
is it that we will take back so many people 
from Ceylon? What will they do? We already 
complain of overpopulation, we already 
complain of unemployment. To that also I 
have got something to say but at present I am 
on the position of Indians who are in these 
overseas countries. I do not name them. What 
is their situation? What happened in Zanzibar 
a few months ago? Even though the Minister 
denied it, people have come back as refugess 
very nearly in the same condition as the 
refugees coming back from East Pakistan, with 
hardly anything. Perhaps they were able to 
save their clothes or a few personal 
belongings. Why are they able to do this to the 
Indians? Whatever we may say, our prestige is 
at a very low ebb in all those Countries. It is 
good that a person like Jomo Kenya! ta has 
been influenced by the writings of Gandhiji 
that he has not acquired bitterness which 
would normally have come, and just as our 
Government and our people have shed 
bitterness towards the British, he has also shed 
his bitterness and has asked his people to 
restrain themselves and, therefore, Indians in 
Kenva are a little better of. If the holocaust 
comes about, what will hapnen to our people? 
It is only for this reason, I am sorry to say that 
our foreign policy is comnle*ely wrong. See 
what is hardening to Tndiqm all over the 
world, in Fiii, in Zanzibar, in Africa, in Cev'on 
and in Burma. Worst of all. People are coming 
back as paupers, people who 
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contributed their    wealth,    their sweat 
and their labour for the development of 
those countries.    It    is a very very sad 
commentary.   While we were in England 
with the Speaker we saw an acute shortage 
of labour there. I know that many years 
ago an enterprising businessman of Surat 
took three plane loads of fitters to England. 
They  are  doing  well  there,   earning ten   
eleven or fifteen pounds sterling a week 
and sending five pounds home but 
somehow, somebody    saw    them. They 
were unable to talk English or perhaps they 
had not learnt to dress in  the English way.    
Somebody  saw them and said, "Are the 
Indians like this?"  And  so,  the      Prime 
Minister or  somebody    whispered a 
Word    to Mr. Morarji Desai, whether it 
was the Prime Minister or somebody from 
the High  Commissioner's  office,  I do not 
know, and all migration from    India was 
stopped.    When we stopped this, being 
short of labour, they got a large number of 
people from Jamaica, ten thousand      
Negroes      were      taken. England is 
short of    labour    and    so they are taking 
labour today from all over the world.   The 
same is the case with Germany.    Why is 
our Government following this policy? 
When we have got a surplus population,  
when we have got intelligent   people   
who are welcome to work all    over    the 
world why  should we follow        this 
policy?    By  going to  countries    like 
England   and  Germany,   these people are 
able to provide for    themselves, They are 
able to relieve our population pr'oblem.    
They    acquire    better education,  their  
children  learn to be better,  they  get the 
technical knowledge that we lack so much.    
Why js our Government following this 
policy? Our foreign missions have been 
completely following a misdirected policy. 
Their only policy was the      personal prise 
of the Late Prime Minister; .they Were  not  
concerned  with      anything that happend    
to    Indians,    whether they were    
students,    whether    they were 
businessmen.    I would like the 
Government to reorient   its     foreign 
policy in Ihe light of these events and 

act in such a way that the respect tftat this 
country had because ot Mahatma Gandhi 
may be restored, that the Indians may go 
about the world with their head erect and 
not be insulted and kicked about as they 
are at present. I would appeal to the 
Government to reconsider all these. If 
Sardar Swaran Singh is able to do it, I 
have no quarrel with him. What I have 
said is not personal. I hope he 
understands. In my remarks, nowhere 
have I tried to be personal but I do feel 
that bis undertsanding of the si uation was 
verji wrong when he tried to prevent me 
from going to Taiwan. I hope he will not 
do it to anybody else, much less to any 
Member of Parliament. 

SHRI SUDHIR GHOSH (Wesh Ben 
gal): Mr. Chairman, Sir, I 
believe in the basic policy 
'of non-alignment and co-existence 
which this country has pursued ever 
since independence under the guidance 
of a great man who gave us faith and 
courage. Whenever we discuss foreign 
affairs in this House, Sir, we miss the 
warmth of that man's presence. We 
have not got quite accustomed yet to 
the idea that he is no longer with us. 
We remember with gratitude and 
pride the work that he did over a 
number of years for the cause of mak 
ing it more and more possible for the 
communist and non-communists of 
this world to live together in compara 
tive peace instead of destroying each 
other. But when I say that I believe 
in the policy of non-a1ignment it 
becomes necessary for me to explain, 
in the light of the grim realties that 
face our country today, what that faith 
really amounts to. 

I am glad, Mr. Chairman, that our 
Prime Minister only a short time a?o in 
the course of a very important pro-
nouncement said lhat while he was going 
to follow in the footsteps of Jawaharlal 
Nehru and to follow the basic policies of 
our departed leader he would n'ot follow 
a beaten track and he would not hesitate 
to rethink and reshape policies if the best 
interest of the country and the changing 
cir- 
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ciunstances demanding such rethinking 
and reshaping of policies. It will not be a 
bad idea therefore if in the course of our 
debate today we were to provoke some 
serious thinking on our foreign policy 
and also to examine tne suggestion which 
was thrown out the other day by our 
Prime Minister in London that the two 
super-powers of the world, the United 
States and the Soviet Russia, together 
with Great Britain might consider the 
possibility of giving the non-nuclear 
powers of the world a guarantee against 
possible nuclear aggression. 

Mr. Chairman, about a couple of years 
ago, Mr. Khrushchev, former Soviet 
Prime Minister and a warm friend of 
India, said in the course of a long 
interview with Mr. Walter Lippman that 
there was no such thing in this World as a 
non-aligned man. How can any honest 
man say that he is non-aligned as 
between communism on one side and 
parliamentary democracy on the other? 
Each one of us, Sf he is worth his salt, is 
aligned either with parliamentary 
democracy or with communism. But Mr. 
Khrushchev added on that occasion that 
there can of course be such a thing as a 
non-aligned country. A country may 
adopt non-aUgnment as a matter of State 
policy; and a State policy is after all a 
matter of expediency. I believe in non-
alignment as a StatG po'icy and I believe 
in it so long as it serves the purpose of 
the survival of my own country. I am not 
one of those Indians who talk about n'on-
aligr.ment as if it is as immutable as the 
second law of Thermodynamics. 

It ls my firm belief Mr. Chairman, that 
a country's influence in international 
affairs is directly proportional to the 
number of cabbages it can grow at home. 
We are a country that has io go to the 
United States tomorrow to ask for about 
six million tons of foodgrains every year 
for the next five or six years. We are not 
in a position to pay for it. We have 
already taken Rs. 1200 crores worth of 
foodgrains from the Americans.   It 

was called a loan but it had to be. turned 
into a virtual gift. Even af.er this period 
of five or six years there is no knowing 
when we shall be able to produce enough 
food to feed our children, because the 
population of this country is increasing at 
the fantastic rate of 12 million every year. 
Our Third Five Year Plan was by and 
large a failure; our economy is on the 
downgrade; and our financial position 
and the balance of payments position is 
rather precarious, as our own Finance 
Minister stated in the other House 
recently. Externally, we are nowhere near 
a solution of the problem of India-
Pakistan tension and the phenomenon of 
Chinese military power hangs on bur 
head like the Sword of Damocles. It can 
fall on our head at a point of their own 
choosing and at a time of their own 
choosing. And let us face it—the much 
talked of military assistance we have 
received from the Americans, from the 
Russians, from the British, all these bits 
and pieces put together are n'ot enough to 
held the Chinese who have massed on our 
borders 16 or 17 divisions of their crack 
troops trained in Korea and North China. 
When I say these things, I am not 
revealing any very great secret which is 
not known to the Chinese or to the rest of 
the world. The policy of non-alignment 
has to be examined in the background of 
these grim realities. 

Neither the communists nor the non-
communists of the world today, Mr. 
Chairman, object to our policy of non-
alignment. The Russians say we can go 
to the Americans and take whatever 
military assistance we like from them. 
They do not object to it. The Americans 
say that we can go to the Russians and 
take whatever military gadgets they are 
prepared to give us. They approve of it. 
Even as regards co-existence, who does 
not believe in co-existence in the world? 
Even Mao Tse-tung says that he believes 
in co-existence. There was a time. Mr. 
Chairman, when we used to believe that 
if we were a friend to all the countries 
and enemy of none— 



 

[Shri Sudhir Ghosh.] and  that is  the  
central    meaning of non-alignment—then 
we would be left alone in peace.    But the 
invasion   of India by Chinese in October 
1962 knock ed  all  that out of our    heads.    
Our non-alignment  did  not    prevent    the 
Chinese  from   invading      India.    We 
recently went  to the  Conference    of <he 
non-aligned countries in Cairo and there we 
threw out a suggestion that the non-aligned 
might like to send a delegation  to Peking to 
dissuade the leaders   of   communist   
China    from exploding their atomic bomb 
and thus polluting the earth's atmosphere 
with poison that will endanger    not    only 
the health  of the present generation of 
human beings but also the unborn 
generations that are yet to come   to this  
earth.    But our non-aligned friends did not 
seem to take any notice of    our    
suggestion.    The    Common--wealth     
Prime     Minister's Conferen-ence   in 
London    held a few months back could  
not be persuaded to say one word in 
sympathy or support of India  in our  China  
predicament because of the opposition cf 
the African Prime Ministers.    Mr. 
Nkrumah      of Ghana has recently 
welcomed   the development of a nuclear 
weapon     by one of our Asian brothers;  
this diabolic means  of destroying     
mankind is no longer  the  monopoly  of      
the white race and that I suppose is     a 
matter for congratulation for those of us  
who  are   black.     I   often   wonder <what 
is so common and what is this bond of    
brotherhood      between      a country like 
India and a country like Mr. Nkrumah's      
Ghana      or       Mr. Soekarno's Indonesia,  
apart from the fact   that  they  talk      non-
alignment. The explosion of t»he Chinese 
atomic bomb seems to have completed    
the process of in imidating all the South 
East Asian countries.   Therefore,   Mr. 
•Chairman,  the time has come for us to do 
some serious stock-taking    and lieart-
searching  about  this     question of  how 
we  are  going to  survive  in this world as a 
free and independent nation.    The people      
of India have ■every right to demand rn 
answer to that question from this 
Parliament and from tihis  Government. 

Now, there is a lot oi excited talk these 
days in our country about manufacturing an 
atom bomb.       Does     it really require a 
lot ol argument, a lot or discussion, to 
decide whether a country which cannot 
produce enough food for its children 
should or should not make an atomic 
bomb?   Does it     not appear immoral to a 
country that talks about  Gandhi  in season  
and   out  of season to poison the earth's 
atmosphere not only for the present 
generation of human beings but even those 
who are yet to be born?   Were we now     
the people who delivered moral lectures 
from a high pedestal to Khrushchev and  
Kennedy  when  they  decided  to test their 
nuclear weapons?    In     any case  is there 
any such thing as deference against a   
nuclear     weapon? Can the United States 
defend itself if the Russians are so mad as 
to     use nuclear weapons against the    
United States?   The Americans can, ol 
course, retaliate; they have the power to 
destroy  large  parts of Russia but  they 
cannot    defend     themselves    against 
another power's nuclear weapons. 

It is not defence; there is no such thing 
as defence against nuclear weapons.   It is 
only one terror balancing another terror.   
And no nuclear power in the world  today 
dares to use its nuclear weapon against 
another power without inviting its own 
destruction. T find it hard to believe that 
even the Chinese communists would 
dream   of using  their  nuclear weapons  
against India.    The possession of a      
nuclear bomb has, of course, proved to be 
a very   great  political   asset.    Look   at 
the excited talk it has caused amongst 
ourselves about making our very own 
Tndian    national      Swadeshi     atomic 
bombs wrapped up in our own National 
Tri-colour.   But t»he actual use of the 
Chinese nuclear     weapon is a very, very  
remote  contingency.    It   should be 
obvious to all of us that the danger of 
Chinese invasion of India by conventional 
military power, by their 17 divisions of 
crack troops sitting on our bordsrs,  is  
much     more real      than nuclear 
aggression. 
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Now, how do we deal with       hat 

military  situation.    The   answer      is 
that we have to raise our own military 
st-ength, to a level which is sufficient 
to hold the Chinese on our frontiers. 
This requires co-operation of     other 
powers, mainlv the United States of 
America and Soviet Russia to givd us 
military equipment for our Air Fqi'ce 
and our Army.   During the last two 
years  we have  examined  the  possi 
bility  of  acquiring      military  equip 
ment from these two great powers in 
very great detail.   I too have      done 
informally and unofficially my  shjare 
•of work in this extensive explorations 
in Moscow and Washington, not ohce 
but three times in one year.    These 
two great powers are both willing! to 
give us bits and pieces of military gad 
gets, but he is a diplomatic infant wfho 
believes   that   either   Soviet      Russia 
or the United States has any intent on 
of raising India's own military strength 
to such a level that we can be inde 
pendent of them and can deal with ihe 
Communist Chinese on our own. That 
is out of the question and the sooner 
we put it out of our heads the better, 
We are devoid of any sense cf realipm 
if  we  (believe   that|  we   can   expect 
Soviet Russia to give us        militcry 
assistance to an extent which is more 
than a token and a gesture of friend 
ship.    They   still  have  the SirJo- 
Soviet military alliance, in spite     of 
grave differences between the two;of 
them.   Their differences are not like 
ly to be patched up in the very near 
future, but it is inevitable that the new 
leadership in Soviet Russia, after the 
overthrow  of  Mr.  Khruschev,      wlill 
make very serious attempts to come 
to terms     with the     Chinese.     The 
Americans are willing to give     India 
a little more of these military equjlp- 
ment  than  the   Russians.    But   they 
too have no intention of raising India's 
own military power to +he level neces 
sary to offer effective resistance     to 
Communist China, mainly for the re 
ason that they do not know     where 
they stand with us.    They feel  that 
there  is  no  real  understanding  bet 
ween the United States and India. 

1152 RS—5. 

We go t0 Moscow and declare that 
India's basic policy is that we are anti-
Capitalist inside India and an i-Imperialist 
outside India. Next dav we urge the 
Americans to bring into India as much 
American private capital as possible, 
because we are urgently in need of more 
and more investment capital and we are 
short of foreign exchange. When we go to 
Washington we tell them we are anti. 
Communist crusaders on white horses. It 
is entirely possible, Mr. Chairman, for 
this country to say with complete honesty 
to the Kussians that we want the warmest 
kind of friendship between India and 
Soviet Russia but we have every 
determination to stop the spread of 
communism in this country because we 
reject communism either as a way 0f life 
or as a political system. It is entirely 
possible to Iell the Americans: To you 
private enterprise is a religion, but not to 
us In our situation it is neeessary for oar 
Government to own and manage large 
industries and tfiat is v/ny we have a 
policy of mixed economy. We are going 
to have more and more State-owned 
public enterprises, but we have no 
intention of being unfair to private 
enterprise or abolishing private 
enterprise. If we did that, I think, we 
would be respected by both, whether they 
like it or not. But we have got into the 
bad habit of telling the Russians what is 
calculated to please them and of telling 
the Americans what is calculated to 
please them. The result is that neither of 
them, deep down, really t:ust us. 

we have heard much before and also 
this morning from my friend, the Foreign 
Minister, about tbe controversy regarding 
the dues to be paid by the U.S.S.R, to the 
United Nations for their peace keeping 
forces in the Congo and elsewhere. We 
know that the International Court has 
s3id that the payment of these dues is 
obligatory. We could have talked privat-
ely t0 the Americans as friends and tried 
to persuade them to see that   it 
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unwise to bive a show-down the Russians 
and create a crisis. We could have spoken 
privately to the Russians to try and 
presuade them to see that the dues shovld 
be really paid. But what did wa do? We 
first take a position publicly and formally 
by sending an official communication to 
the United Nations. Then, the Americans 
come and lodge an official protest against 
the position taken by us. As soon as we 
do that we immediately destroy our 
position as peacemakers. I thought the 
role of a peacemaker was expected of a 
country that believe in non-alignment. 

As regards military equipment, the 
Americans are, of course, in a better 
position to give us the military equipment 
we need for our Army and our Air Force, 
but they do not see why they should do it. 
For one thing, it would cost them 
something like 4,000 million dollars. The 
American lax-payer is not very happy 
about it. Their Pakistani allies do not 
approve of it and there are various other 
people in the world who do not like it. 
The American know in their minds that if 
India is really and dangerously invaded at 
any time in future, then, alliance or no 
alliance, they will have to be called in by 
India anyhow. And the nature of military 
power in the world today is such, aid the 
military might of the United States is so 
fantastic that the Americans know in their 
minds that they can defend India even 
without occupying an inch of Indian 
territory. 

One word more and I have done. May I 
make it very clear that my purpose in 
saying what I have said this morning is 
not to question the validity of the policy 
of ron-align-ment. I do want non-
alignment, but I also want my country to 
survive; my purpose is to provoke some 
serious thinking and some heart-
searching by my friends in the 
Government. It seems clear to me that 
there are two roads open to us to day and 
we have got to take one or the other.   I 

am firmly convinced, Mr, Chairman, that 
there is no such thing as a military 
solution of the problem of inriia-China 
conflict. The solution of the India-China 
problem has got to be non-military, 
diplomatic, political. This conflict started 
as a border dispute. There can be such a 
thing as a genuine and honest 
misunderstanding between two 
neighbours about a border which was 
never properly demarcated. Both sides to 
the dispute have based their claims on 
pieces of paper that were signed more 
than 50 years ago by a British 
Government in India, and by an Imperial 
Government of China, long before the 
Chiang-Kai Shek days, when this border 
was of no importance either to India or to 
China. It is not beyond the wisdom and 
ingenuity of the world leaders of today to 
find means of getting together a group of 
impartial men, who have nothing to do 
with China or India, perhaps with the 
imprimatur of the United Nations, to 
examine this border dispute purely on 
merits and to work out a scientifically re-
delineated India-China border which may 
be acceptable to both parties on the basis 
of give-and-take. On the strength of 
whatever first-hand knowledge I have of 
international politics, I am convinced that 
it is entirely possible to bring about such 
a political settlement between India and 
China even now, although things have 
gone very far. But this requires 
diplomatic initiative, diplomatic talent of 
a very high order on the part of our 
country. Whether the instrument we call 
our Foreign Ministiy possesses that talent 
Or not I do not know. The gentlemen who 
function there certainly have developed a 
great talent for writing protest notes, but 
the writing of protest notes in King's 
English or Queen's English by these 
gentlemen is not going to get us anywhere 
nearer to a solution of the India-China 
problem. The Chinese can afford to keep 
Ihe 17 divisions of mechanised crack 
troops which they have got on our border 
for an indefinite number of years without 
ruining their own economy-—without 
invading India; just by sitting on our 
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head, poised to strike, but not actually 
striking, they can make a devastating 
contribution to a gradual disintegration—
political disintegration and economic 
disintegration—of this great country. 

If we find that we do not posjsess the 
diplomatic talent and resourcefulness that 
is necessary to bring about a non-military 
political settlement with China, then the 
other alternative open to us is to pursue 
the suggestion which was made the other 
day in London by our own Prime 
Minister. 

DR. GOPAL SINGH: Are you sure that 
they are ready for a settlement? 

SHRI SUDHIR GHOSH: It is our 
business to bring it about. Anyhow the 
other alternative that is open to us is to 
pursue the suggestion which was made by 
our own Prime Minister the other day 
about a joint U.S.— Soviet guarantee for 
the non-nuclear countries against possible 
Chinese nuclear aggression. But tet us be 
clear about it. Do the South American or 
African countires fear that they are in 
danger of a nuclear attack from China? 
Do the Asian countries say or are they 
prepared to say that, they stand in danger 
of a nuclear attack from China? Clearly 
not. India is the only country that stands 
ia real danger. And that danger is more 
from an attack by conventional military 
power than nuclear power. Let iis ask our 
Russian friends and our American friends 
if they are prepared jointly t0 give us the 
kind of guarantee which has been 
suggested. I believe in such U.S.-Soviet 
joint action for peace in this world. My 
heart is in it. I have worked for it. For the 
last two or three years t have done little 
else. But we cannot get such a joint U.S.-
Soviet guarantee merely by wishing for it 
or tdr indicating that we shall be 
graciously pleased to accept it if it is 
offered. We have got to show that we 
have tfie imagination and the talent to 
bring it about.    If I were in the shoes 

of my friend, the Foreign Minister, I 
would not expect Civil Servants to 
bring it about for me. I would ac 
cept the challenge myself. I would 
undertake to bring about either a non- 
military political settlement with 
China or a joint U.S.-Soviet guarantee 
against possible Chinese aggression, 
whether it is nuclear or non-nuclear. 
I would undertake to bring about one 
or the other, and thus make it possible 
for India to put a stop to this ruinous 
drain on our resources at the rate ol 
Rs. 1,000 crores a year on armaments. 

Therefore, my conclusion is that I 
support the policy of non-alignment, but 
we owe it to the people of India to prove 
to them, how, in what manner, non-
alignment is going to save India from 
going under. 

 



4831 International f RAJYA SABHA ] Situation 4832 

 



4833 International [ 2? DEC. 1964 ] Situation 4834 

 



4835 International [ RAJYA SABHA ] Situation 4836 

 



4837 International [ 22 PEC. 1964 ] Situation 4838 

 



4839 international [ RAJYA SABHA ] Situation 4840 
 

SHRI G.    S.    PATHAK:    Mr. Vice-
Chairman, I support   the amendment 
moved by Mr.  Sudhir Gho:h but    I own 
that I     was a little     surprised when Mr. 
Ghosh talked of an honest 
misunderstanding with reference     to  
China.    Probably it was not realised —I 
cannot say about him that he did not 
realise it—that in spite      of the Treaty of 
1954 about which     we all know, in spite 
of the statement  made in   Dslhi,   inspite   
of   the  subsequent conduct, they have 
stabbed us in the back and    they   have   
spurned     the Colombo proposals of the 
Six Powers by not accepting the 
suggestions made by those  Powers  and  
yet  one  cou'd hear in Parliament the voice    
of Mr. Ghosh saying that there might be   
an honest misunderstanding. Ii it not a fact 
that on account of the fear,   the terror 
caused by the Chinese    atomic bomb   or   
device,  whatever  you  may call it, many 
countries in the world, particularly      
countries in the  South East Asia, are not   
prepared to condemn that act or have not 
been prepared to  condemn  the      
aggression? Therefore  I would     submit 
that  we must have contact with realities 
and we must not forget that what China 
has done is the result    of a definite 
aggressive    expansionist    policy    and 
could never be the result of any mis-
understanding. 

I support the policy of the Government 
so far as the representation of 
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the Chinese Government in the U.N. is 
concerned and that is in spite i»f the fact 
tnat the Chinese Government has 
presented new terrors and have posed new 
problems for us. I support that policy 
because China is unpredictable and that is 
so because it is not controlled by the 
humanising influence of the U.N. The 
Chinese bomb test has caused re-thinking 
throughout the world. The shape of the 
prob .em of disarmament has been 
completely changed because those who 
are participating in the Disarmament 
Committee or in the Disarmament 
Proposals in the U.N. are members of the 
U.N. and when the two Super Powers--Mr. 
Vice Chairman you may permit me to use 
this expression in respect of the U.S.A. 
and Soviet Russia—who have got 
weapons which can destroy the world, 
awakened to the grim reality that if one of 
them wanted it dr to attack the other with 
nuclear weapons. it would itself be 
destroyed—at east that was the serious 
risk; when they awakened to this reality, 
we had the lessening of the tensions. We 
had the Hot line. Since the Cuban affairs 
this realisation came to them and they 
wanted to re"ede and they did recede from 
the positions they had occupied. We had 
the Test Ban Treaty as a result of that. At 
that moment when the Test Ban Treaty 
had been signed bv more than IOO 
nations, comes this Chinese bomb test. 
When the rest of the world is coming 
closer together, when tensions are 
lessening and when they are moving 
towards disarmament and when, from their 
conduct, one can infer that they realise that 
these tests must b=- banned, that it is im-
possible to have a nuclear war in {his 
world, at that time China made this test. 
Now there is, on the one hind, the struggle 
of the internqtiornl community, the 
civilised community, against the 
proliferation of this bomb against the 
dissemination of this nuclear power, for 
the purpose of war. On the other hand, we 
have got a country which beMeves in the 
inevitability of war, arming itself with nu-
clear weapons. Kindly consider what is the 
strength of these weapons. At the core of 
an atomic bomb, the tem- 

perature at the time of explosion id one 
million degrees, and we know the 
devastating effects; the effects spread 
over thousands and thousands of miles. 

[THE DEPUTY CHAIRMAN in the Chair] 

Now this is the situation, and there is 
the cruel dilemma in which we are 
placed. China has placed us in that 
dilemma. Shall we meet this threat of 
nuclear bomb by ourselves making the 
bomb, or shall we look on unconcerned 
and see the preparation of the weapon  
which  is  intended    for  our 

I destruction? This is the dilemma in 
which we are placed. Now, when such a 
dilemma has to be faced, the decisions 
that have to be made have to be made 
after great deliberation, and I do think 
that the decision that has been made by 
the Government is a great decision. As 
we are situated today, that is the only 
decision that could be made and I 
submit, Madam, that in this connection 
we must take into   account   the  
responsibilities    of 

I   the United Nations, and the re'ponsi- 
| bilities more particularly of the nuclear 

powers that brought this weapon of 
destruction into this world. Now, 
Premier Khrushchev once said in one of 
his speeches that the responsibility of 
the nuclear powers was great. I am sure 
the United States also realises that there 
is the burden of responsibility on them 
as they have created this nuclear 
weapon, and if I may be permitted to say 
what the position in international law is, 
it is a crime against humanity to destroy 
or to make a preparation for the des-
truction, of the right to live, of the 
people in this world. Right to live means 
the right to live a healthy life, a peaceful 
life, not a right    to live 

| when all the cells of your body are 
changed, when there are genetic effects, 
when future generations are affected. 
Now therefore there arises this question 
of a crime against humanity which is 
threatened; with the tests that crime is 
committed, and the question of what is 
the responsibility of the United Nations 
or of these nu- 

'  clear powers  arises.    Now I submit, 
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[Shri G. S. Pathak.] Madarn, that there is a 
burden of responsibility resting on the big 
nuclear powers in this matter, to protect the 
unprotected individuals    and nations, and 
when they take any action in respect of this 
matter, to accord protection to others, they 
do so in discharge of that responsibility. It 
is not a question of our begging them to do 
it. It is a question of their discharging    a 
responsibility which rests on them by 
reason of the fact that they are nuclear 
powers and the future  of this world lies in 
their hands, because they are  the people  
to  decide     whether there should be world 
nuclear war or not. Now, Madarn, while 
under    the present circumstances we have 
got to support this decision and we have 
got to intensify  our    efforts    to quicken 
the pace of disarmament through the 
United Nations or otherwise, we have also  
to  intensify  our  efforts  in    the -way of 
having a United Nations police    force,  
which  can    protect    the countries which 
do not want to fight and which cannot 
fight, and the suggestion can  also be 
considered whether this police force 
should be armed with nuclear weapons or 
not. That is a matter for serious 
consideration, because today it is 
acknowledged on all hands that nuclear 
weapons       are not weapon-; of offence; 
they are weapons of deterrence. If there is 
the nuclear weapon which might be used 
by way of retaliation,    the other party 
stays its hands and stops there      and also 
begins to feel that they   themselves might 
be destroyed. Therefore, Madam, while 
this policy is the only correct policy, and 
this great decision was the only decision 
which could be taken today, yet if we find 
later that the United Nations fail—there is   
no .question of the United Nations failing 
today, because  even  now there was 
evidence  as was pointed  out by the 
External Affairs Minister, the   United 
States and Russia are avoiding a show-
down  and they  have    pulled    back from      
a  show-down,- but if     these efforts  fail,   
then  it  will be  time to consider the 
matter, 

There are some values which we place 
above our lives. Therefore, if those who 
have the responsibility do not discharge 
the responsibility and do not discharge it 
in time, and if the United Nations also 
fail,—we support the United Nations and 
we have supported the United Nations 
throughout—then alone will the question 
arise of revising our policy. It is not a rule 
of political life that you may stop future 
thinking or you may decide today against 
a future line of action. But I am sure and I 
am absolutely confident, that such a situa-
tion will not arise. 

Next, Madam, about South-east Asia I 
have got to say a few words. That is the 
scene of hot war and that is the only scene 
of hot war in the world today. There are 
forces working in South-east Asia which 
threaten the peace of the world and this 
small war may escalate into a big war or 
even into a nuclear war. We must also not 
forget that Indonesia treats Malaysia as a 
non-existing State. They say they do not 
recognise that State. Indonesia has sent its 
guerillas. It is a disturbance and it is a 
continuous threat to the very existence of 
Malaysia. Malaysia has only eleven 
million people. And we must also re-
member in this connection what has been 
decided at the Cairo Conference. It was 
decided there that the frontiers of every 
State must be respected, frontiers as they 
existed on the date when independence 
was achieved by that State. That was the 
principle that was endorsed by the various 
powers which formed that Cairo 
Conference. That also brings to my mind 
the declaration or what appeared in the 
Press as the declaration of President 
Soekarno, that Indonesia also wanted to 
have its nuclear bomb. It is not beyond the 
range of possibility that China may help 
various States which may align 
themselves with China, with the necessary 
technique in this respect. Therefore, we 
are surrounded, I mean the people 
behaving in nonviolence have been 
surrounded on the . north and east and 
everywhere. 



 

  
by talks of violence. The air is thick   ( with 
talk of violence. This alignment  I between  
Pakistan  and  China is  also a threat to  the  
peace  of the world. Now, situated as we 
are, we have gpt to be very careful. We 
must exprejss  i our     sympathies     to the    
Malaysiskn  j people.   There is nothing but 
aggresion against Malaysia and we cannot  
j ignore   the fact  that  there  is  threat  I of 
aggression against that country. 

THE DEPUTY CHAIRMAN: Your 
lime is over.SHRI G. S. PATHAK: I 
would suggest that the Minister of 
External Affairs should himself visit 
these various countries in South-east 
Aiia. I know that they are not vpry 
attractive places. I heard that sojme 
diplomats in service do not want to go 
that side. 

AN HON. MEMBER; He does not want 
to go. 

SHRI G. S. PATHAK: I am sure he will 
go, he is not afraid. I would, therefore, 
request the Government to treat this as a 
matter of urgent iim-portance, I mean 
what is happening in South-east Asia and 
our government should negotiate with the 
various governments and make a con-
tribution towards the achievement of 
peace in this region. 

THE DEPUTY CHAIRMAN: Your 
time is over. 

SHRI G. S. PATHAK: Just one minute 
more, if you would permit me, Madam. 
There is just one jpoint that I would like 
to touch on. So far as Pakistan is 
concerned, it is the religious, aparthied 
practised there which is responsible for so 
many of the refugees coming to our 
country, to whom we are giving refuge 
on humanitarian considerations. This is a 
human problem. Their souls are 
tormented. They have suffered cruelties. 
They have suffered from man-made 
cruelties. We, must therefore, think of 
having friendly relations with Pakistan.    
Of course, we 
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have always tried for that. But we must 
make it clear that we have got to preserve 
our own integrity. There is no question of 
ambivalence on the part of the 
Government. But we must make it 
absolutely clear that our relations with 
Pakistan can be friendly only if justice, 
law and rights are respected. Thank you, 
Madam. 
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SHRI M. GOVINDA REDDY 

(Mysore): Madam Deputy Chairman, on 
an occasion like this, when we are 
considering our external affairs, it is 
gratifying to note that the correctness of 
our policy of non-alignment has been 
amply vindicated by the newly free 
nations of the world which have chosen 
to follow this policy. If more evidence is 
required the fulsome praise for our policy 
that has been expressed in the U.K., in 
the U.S.A. and the U.S.S.R, in there 
before us. The honour and the importance 
that was given to our Prime Minister 
during his visit to England and to our 
Foreign Affairs Minister in New York 
shows that India, which is the architect of 
this policy is still held in high esteem in 
the world's opinion. 

I would like to say a word about one of 
the things which has been very 
controversial, namely, our Prime Minister's 
reference in England to the nuclear shield 
or nuclear umbrella. It is differently 
interpreted. It has been misconstrued. 
There have been misunderstandings about 
it. He has made it time and again perfectly 
clear that this reference was not made with 
reference to India. The reference was made 
to the non-aligned countries in general. 
One fact has to be realised. The question 
has often asked: Well what is new about 
China exploding an atom bomb? France 
has been doing it. America has been doing 
it. Soviet Russia has been doing it. What is 
new in it? Why should India be shouting? 
China \as been carrying on a propaganda 
like this. Her friends have been carrying on 
a propaganda like this and unfortunately 
some of our people also have been 
swallowing it. There is a difference. There 
have been nuclear powers. True. The USA 
is a nuclear power. ^The UK is a nuclear 
power. France is a nuclear power. It is true. 
But there is a difference between these 
being nuclear powers and China being a 
nuclear power. These nuclear powers are 
amenable to world discipline.  Today,  
France  cannot  ignore  j 

world opinion. The USA cannot ignore 
world opinion. Neither the U.K. can 
ignore world opinion and launch an atom 
bomb on any other country. But China 
observes no scruples. The whole world 
knows that. That brings in a new feature. 
Here is a country which observes no 
scruples. It is ruthless. It has followed a 
ruthless policy. It has violated all sacred 
pledges and it has betrayed its best friend, 
which was the first country to hold out its 
hand of friendship in the world, after it 
became the People's Republic. Now, what 
is the guarantee that this country, which 
is now in possession of this dangerous 
weapon, will not use it? That is not 
known. That is the new fact which our 
Prime Minister, with immense 
foresight—I must commend it—has 
certainly visualised, the dangers of the 
situation, and has referred to this fact. He 
has not sought protection for India alone. 
He says that there are non-aligned 
countries which have been pleading for 
complete disarmament and which have 
not followed this nuclear policy. Now, 
what about them? There is an 
unscrupulous man, a giant, a dragon, 
having the nuclear weapon. Are we going 
to be demoralised or are we going to be 
something or the other? So, this should 
not be mistaken to be the demand of a 
helpless country. This is facing facts and 
bringing to the notice of nuclear powers 
this new danger from an unscrupulous 
neighbour. That is one thing. 

I have heard with great interest the 
Impassioned plea of my friend, Mr. 
Vajpayee, for our being in possession of a 
nuclear bomb. The world knows that it is 
a very expensive thing. The first rocket 
that was exploded in America, it is 
estimated, cost two dollars per capita—
only the rocket— to every American 
citizen. It may be that manufacturing a 
bomb may be less expensive now, but iit 
is beyond our economic means. That is 
number one. Number two, the know-how 
we have to acquire. That takes some 
years, a year and a half or two years, not 
earlier. At least even if we try from now 
on we cannot overtake any 
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of these nuclear countries in this. We 
cannot master that. We cannot go nearer 
them. That is one thing. We may 
manufacture it, but what about the policy 
we have so far consistently followed. Till 
now we have been pleading for complete 
disarmament As Mr. Vajpayee says it is 
quiile possible that China may use this 
bomjb against a country. It is quite 
possible. But it is not probable. China, 
whatever it is, is not a stupid country. The 
Chinese are not stupid people. They know 
that the first attempt they make in 
dropping a nuclear bomb on any other 
country will bring about a reaction not 
only from one country but from many 
other countries. If China should use the 
bomb against some country, well, the 
next moment China will be destroyed. 
China knojvs that full well. So, there is no 
fear that China will take this stupid step. 
Therefore, we need not go into this. 11 is 
selling our soul and going against the 
policy which we have consistently 
followed and the values we have stqod 
for, which is in the interests of wo~ld 
peace and which many countries of the 
world, the majority of pe countries in the 
world are pursuihg. Against all these, 
what do we gafn? In the economic field 
we have, to build up our country. After 17 
years <af freedom we have still to give to 
our people economic betterment. We 
have to eradicate poverty and all that. We 
cannot .   .   . 

SHRI M. P. 'SHUKLA (Uttar Pradesh): 
What shall we build, if India if 
destroyed? 

SHRI M. GOVINDA REDDY:  Tljiere 
no fear. 

SHRI M. P. SHUKLA: There is fear. 

SHRI M. GOVINDA REDDY: There is 
no fear of our being destroyed. 
(Interruption). China has to look twice, 
China has to think a hundred times before 
using its bomb. There are others also 
there. Well, anyiway, k 1  us take it   .   .   
. 

SHRI C. D. PANDE: She is an un-
scrupulous power. So, there is nothing 
barred from China. 

SHRI M. GOVINDA REDDY: Of 
course. Therefore, I say there is a 
possibility. I do not deny the possibility, 
but it is not probable  .   .   . 

SHRI M. P. SHUKLA: Do not 
demoralise our people by praising China 
in this August House. 

SHRI M. GOVINDA REDDY: Any-
way, you hold your opinion and I hold 
my opinion. 

SHRI M. P. SHUKLA: I hold my 
opinion. 

SHRI A. B. VAJPAYEE: But the 
difference of opinion is clear. 

SHRI M. GOVINDA REDDY: Thank 
you. So, it is not wise to abandon all that 
we have stood for so far and to undo all 
that we have done in our external affairs, 
in our foreign policy, by following a 
different course now. There is my 
opinion. I commend that opinion to the 
House. 

The other point to which I would like 
to refer and on which I would like to 
congratulate the Government is the Indo-
Ceylon Agreement. I know that in many 
quarters this agreement has been 
considered to be unsatisfactory. 
Considering what the Indian nationals 
have done to build up the economy of 
Ceylon, considering the number of Indian 
nationals living in Ceylon, considering all 
this, this arrangement is not satisfactory. I 
do admit it. But considering the 
atmosphere that is prevailing in Ceylon, 
we have to take that into account. 
Considering the atmosphere that has been 
prevailing in Ceylon for over a decade, 
this arrangement is more than 
satisfactory. I have been in Ceylon four 
tiroes. I have met different parties in 
Ceylon. I have talked to the Ceylonese 
leaders. I have been there when the ugly 
situation developed for the first time after 
1945. When the anti-Indian feeling began 
to    grow, I was there, 
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[Shri M. Govinda Reddy.] and I have 

also studied their restrictive anti-Indian 
measures and I know the situation. 
Therefore. I say that the arrangement that 
has been arrived at is the best that could 
be done under he circumstances. We 
could not have got a better arrangement 
under anybody else other than the Prime 
Minister Shrimovo Bandaranaike. This is 
the thing. However unsatisfactory from 
our point of view it is, under the existing 
circumstances, in the hostile atmosphere 
that is prevailing in Ceylon this is the 
best that could be done, and therefore I 
congratulate the Government and it has 
been skilfully handled. 

Before my rime runs up the other fact 
to which I would like to refer is the need 
for our Government to use the goodwill 
that is prevailing abroad for India. It is 
very shortsighted— I must be pardoned 
for using this word "shortsighted"—on 
the part of our Government not to have 
built up on the goodwill that exists 
abroad about India. Some of us have been 
meeting privately our heads of Gov-
ernment and discussing with them these 
things. We have not tried to build upon 
this goodwill. There was tremendous 
goodwill, there is still tremendous 
goodwill abroad for India. We have not 
done anything to build upon it. We 
depend entirely on the diplomatic 
personnel. Without disrespect to our 
diplomatic personnel and without in any 
way underrating them, I should say that 
they do not know—some of them are 
very excellent but many of them do not 
know —how to move with the people 
because they are brought up in a different 
atmosphere. It is nothing disparaging to 
them. We have to function under the new 
circumstances. It was all right when the 
British Government was ruling here 
because everything that was taking place 
was on government to government level. 
Now that is not the case. The 
Governments are all popular democratic 
Governments. They are all popular 
Governments. Now we have to move 
with the people.    We 

have to cultivate the friendship of the 
people. This need I do not think has been 
recognised or acted upon by our 
Government. Now I see a very com-
mendable change in the recent years. Shri 
Shriman Narayan who was not a careerist 
has been appointed as our Ambassador to 
Nepal. I wish that this is followed up 
quickly and selected, screened non-
officials of status and standing who can 
do honour to the country are spent to our 
diplomatic Missions abroad. There are 
many wrong impressions prevailing 
abroad, about which I have mentioned 
here before on the floor of the House, 
about our treatment of minorities in this 
country, our treatment of hill Tribes, 
taking Nagaland for instance, our 
treatment of Harijans, our religious bias, 
and so on. All this is exploited by two 
unscrupulous countries. One 
unfortunately is our neighbour and 
therefore is regarded as being 
authoritative. The other is our worst 
enemy. They make it a particular point to 
carry on a propaganda against us on these 
and several other points. There is a need, 
a very great need, an urgent need to 
remove these wrong impressions, but our 
Government is doing nothing about it. 
America is sending out people to speak 
about America in other countries. 
Eng'and is sending out people to speak 
about England, and of course the socialist 
countries are doing their very best, but we 
are not doing so. I do not know why. Let 
us spend Rs. 2 crores, Rs. 3 crores or 
even Rs. 10 crores on this. It will be a 
great asset to India. Let us select some 
prominent people irrespective of parties 
of the highest stature, who can present 
India in the best of colours who can go 
there and truly represent India and 
remove misunderstandings. Let us send 
them, if not to blow our own trumpet, at 
least to remove misunderstandings about 
India. This is a thing which I cannot 
overstress, which I commend to the 
Government to take note of and do the 
needful. Some time ago I had heard that 
some Members of Parliament would be 
selected to go abroad, but they did not 
follow it up. I    am 
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very  sorry  to  say that this is being 
neglected. 

Thank you, Madam. 

SHRI T. CHENGALVAROYAN 
(Madras): Madam, I am very miuch 
beholden for the opportunity that you have 
been so pleased to grant me in 
participating in this debate. It is very 
customary indeed, Madam Deputy 
Chairman, that in a panoramic survey of 
the development of the interba-tional 
situation we always take note with 
particular interest of contemporary events. 
If that is the conventional mode, four great 
and mighty events have taken place which 
have not only a local significance but -an 
international effect. One, Madam Deputy 
Chairman, is the election of President 
Johnson in the United States of America 
which, what ever might be ats local 
political significance. I consider has a 
tremendous international effect so that 
what was threatened as Goldwateris'n nas 
not been coiistjm-rnated so thr., '.he world 
may h.v treathing spaco for a certain amo 
int of  peaceful   existence. 

The second outstanding event OT 
international importance, Madarn Deputy 
Chairman, is the return of Labour to 
victory in tbe British pojlls, and that 
again augurs well for European 
diplomacy to be put on a proper setting. 

The third. Madam Deputy Chairmian, 
is the relief of Premier Khrushchev from 
his very onerous responsibilities, and 
again j value that as having a tremendous 
international effect which we have to 
take into account. 

As if by a dramatic irony the explosion 
of a nuclear bomb by Ch na is something 
that is engaging the mbst important 
strategic debate that is going on 
throughout the world. We have a 
particular interest in the development of 
the international situation in certain 
important sensitive spots like the 
worsening of the situation in the Congo, 
the deterioration of the situation in South 
East Asia and ihe rumblings of war in 
Laos, and a particular    interest    is    
developing    with 

reference to certain balance of terror that is 
going on in Che world scene. I  would    
visualise,    Madam    Deputy Chairman, in 
the development of the international 
situation three important changes.    At one 
time we were told that the balance of 
powei' would   be the accent on  
international relations. Slowly and steadily 
it developed into a balance of terror, and 
now w>e are having a  balance  of   
danger.   Therefore,    in the    context    of   
this deterioration      and    of    the     
upsetting of   the   balance   of  peace   
throughout the world we have to consider 
certain developments of the international   
situation  in that  context.    I   will now 
very briefly and rapidly refer to the import 
of the  nuclear explosion by China.     I do 
not want to    enter into a strategic debate 
on the necessity or otherwise of whether     
India should also run the race of manufac-
turing atomic bombs.    Madam Deputy 
Chairman, one thing      is certain. Some  
of us  who have  been brought up in a 
particular tradition cannot be untrue to that 
tradition. But I am not going to place my 
submissions on the necessity  or  otherwise  
of the manufacturing of atom bombs not 
so much on grounds of the philosophy of 
nonviolence, not so much on grounds  of a 
historic; tradition, but I beg this  of those 
friends and comrades who think that India 
must also join the race  of manufacturing 
the  atom  bomb.     My answer to that and 
my most respectful  submission to that i? 
first let us understand, as my esteemed 
comrade, Mr. Govinda Reddy, was 
pleased     to state,     why     China     
exploded    the nuclear bomb? It holds a 
definite portent to the Soviet Union and, I 
submit, it holds a definite plot so far as 
India is concerned. 

India is now engaged in the most 
gigantic task of elevating the country to 
economic manhood and economic 
prosperity. If we could be diverted from 
that destination, and if we could deviate 
from that path, nobody is better satisfied 
and none will be happier than China 
itself. 

One other point, Madam Deputy 
Chairman.    I beg to those comrades 
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as to what should be our alignment with 
our neighbours. Already there is a fear 
going round some of the non-nuclear 
powers that they must also run the race 
and keep up the spirit. But if we, one of 
the bastion countries that stand against all 
such dangerous weapons, also fall a prey 
to that race, Madam Deputy Chairman, I 
think we are exposing all our neighbours 
to a great scare. 

There are three factors that react in this 
world. One is the allegiance based either 
on ideological or militarist alliance, and 
another is the apprehension that is now 
created by the Chinese explosion. But 
India has to its credit a doctrine of 
affection which has developed 
throughout our neighbouring countries. 
Therefore, Madam Deputy Chairman, in 
this strategic debate, whether India is to 
manufacture or not the atomic bomb, I 
beg of those friends who think on these 
lines that we are not going tc run this 
race. 

It has been stated, Madam, that our 
beloved Prime Minister during his 
London visit gave us some impression 
that we are seeking protection of part-
nership between the Soviet Union and the 
United States of America and England 
together. I should think nothing has been 
stated and nothing will be stated on these 
lines. India's safety does not lie in 
duckling under the Washington wings or 
under the British bosom. We stand on our 
own legs. But what our Prime Minister 
was pleased to state was that this ex-
plosion of a nuclear weapon by China is 
not only a threat to India but in a great 
measure a challenge to the entire world. 
In other words, our great Prime Minister 
has only awakened the conscience of the 
great nuclear powers and made them 
aware that the plural possession of this 
nuclear weapon in a vastly diversified 
area and strategic place will mean disaster 
and destruction to the entire world. 
Madam Deputy Chairman, international 
opinion is slowty turning to this important 
doctrine of what may be called collective 
security to    face 

I this great danger. I am sure that India will 
not at all bend low to any of these threats. 
But at tne same time we must remind 
ourselves generally of what have been 
our professions in the past. 

A word, Madam Deputy Chairman, with 
your leave with regard to the Indo-Ceylon 
agreement which haa been rather very much 
criticised and very often misunderstood. I 
share perhaps in a greater degree the poig-
nancy of distrust and disappointment that 
circumstances have led us to conclude that 
agreement. None would have been happier 
perhaps if we could settle the question of 
the stateless nature of our Indian brethren oi 
Indian origin completely. "But may I ask 
my friends who doubt and who criticise the 
Indo-Ceylon Agreement: what is the 
alternative? Before we decide upon the 
alternative, may I most respectfully submit 
one aspect of international law that the law 
of domicile or the law of citizenship is a 
part and parcel of the municipal law of a 
particular country. It is an independent, 
sovereign country and it can, therefore, 
decide whatever may be the law of domicile 
or the law of citizenship and no nation, not 
even the international body, can question 
the validity and the sovereignty of such 
exercise. It has been said. Madam Deputy 
Chairman by no less an authority than 
Oppenheim, an eminent international jurist, 
in one of his greatest treatises, which has 
become a great work of classical value, lhat 
a municipal law governing citizenship is 
entirely a matter in the exercise of the 
sovereignty of that nation. We were faced 
with two alternatives, painful though they 
are. One was to ni low the same thing to 
drift. And the consequence, Madam Deputy 
Chairman, is the state of draft to the people 
of Indian origin without any ;   Statehood? 
I 
i      SHRI S. S. MARISWAMY (Mad* 

What    about    the    Indians in    South 
Africa whose case was taken up to the 
United Nations before? 
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SHRI A. D. MANI: That was in the 

past. 
SHRX T. CHENGALVARO\|AN: 

Madam Deputy Chairman, ihe case of 
Indians in South Africa has a different 
aspect in so far as that is b;ased on the 
racial discrimination. But m the case of 
Ceylon it is not conferring citizenship on 
the Indians of Indian origin there, they 
are rendered Stateless. And this 
Government, Madam Deputy Chairman, 
had to balance the advantage of having 
completely all Indians without any State-
hood or to have a considerable (fraction 
with Statehood. Now, I sujbmit, it is the 
height of international diplomacy that we 
could achieve that], and I am sure, the 
implementation ot this important 
agreement will be given complete 
sanction by the new Government of 
Ceylon. 

One other thing, Madam deputy 
Chairman, with reference to this 
agreement and that is that this agreement 
once again plays an important role that 
India in contemporary! times has to play. 
We are having neighbours. Our problems 
with the peigh-bours are increasing. Now 
it vHll be a very bad day, Madam Deputy 
Chairman, if I may say so, with the 
greatest respect, if the problems with our 
neighbouring countries are continued to 
grow. That is not an act of!diplomacy. 
That is not an act of foresight. Therefore, 
our action, Madam Deputy Chairman, has 
been in the context of resolving the 
difficulties and {doubts regarding all 
problems with our very neighbourly 
countries which haye been otherwise 
good neighbours. I ap sure this 
conclusion of the IndojCeylon Agreement 
has got that chanjn, that importance and 
significance j which goes a long way to 
solve some; of the outstanding 
differences with our neighbouring 
countries. I value it. 

One word more Madam Deputy 
Chairman, and I have done ajnd that is 
the context of the international situation. 
We see the rapidly changing scenes one 
after the other. And whatever may 
change and Whatever may occur, soPfar 
as India land the Indian Government 
today arb    con- 

cerned, we stand on a solid, fundamental 
foundation. Non-alignment has been our 
banner and that banner will always be 
held aloft. If at all there has been any 
occasion, Madam Deputy Chairman, 
when we must hug non-alignment this is 
the time and this ls the place. 
Abandonment of the non-alignment 
would not only spell disaster to our 
future, but it will totally upset the entire 
delicate structure of the world tliat is so 
labouriously built up. 

Then, again, disarmament is our 
slogan. We hold it dear. And the answer 
to the Chinese nuclear explosion is not in 
manufacturing another atomic bomb, 
because that would be piling up atomic 
bomb one after the other, but the most 
convincing and crushing reply to the 
Chinese nuclear explosion is the 
tenacious and persistent propaganda for 
disarmament throughout the world, and I 
am sure India's voice and India's help will 
be greatly cherished by all those nations 
which desire peace. Though there may be 
rumblings in different places, though the 
situation is dark, may I only pray in the 
language of Cardinal Newman, "Lead 
Kindly Light Amid the Encircling 
Gloom". And that light is India. 

SHRI A. D. MANI: Madam Deputy 
Chairman, before I deal with the subject 
of my amendment and the speech of the 
hon. Minister of External Affairs, may I 
refer briefly to the ex-tra-orainary speech 
made by the mover of the amendment 
approving of the Government's policy, 
Mr. Sudhir Ghosh. I have very great 
respect for Mr. Sudhir Ghosh. But the 
suggestion that he made that there ought 
to be negotiation between India and 
China on the border question is frought 
with dangerous implications and is lit to 
be misconstrued in Peking, I am sure the 
hon. Minister for External Affairs will 
agree that the feelings on both sides of 
the House are unanimous that there 
should be no negotiations with China on 
the border question until China has 
accepted the Colombo Proposals and has 
vacated her aggression. I think that this 
should 



4871 International [ RAJYA SABHA ] Situation 4872 
[Shri A. D. Mani.] be made clear 

beyond doubt by the Minister for 
External Affairs when he replies to the 
debate. The Minister referred to the 
question of Chinese admission to the 
United Nations. I would like to make a 
very brief remark on that and it is this 
that we are committed by our past record 
to support the Chinese admission to the 
U.N. and it is undeniable that there is re-
thinking also on this subject at 
Washington. The British Government 
also wants China to be admitted to the 
U.N. and it is not possible for us to 
oppose the Chinese admission but we 
should not be vociferous or vocal in 
support of the admission. That ls the first 
point I would like to make. 

Secondly I would    suggest to    the   j 
Government   of India to go back   on  i the 
decision they have taken of    re-  j garding 
the admission of China to the U.N. as a 
procedural matter which requires only a 
majority vote.      When an organisation like 
the U.N.  admits a Member, it should be on 
the   basis of  the  assent  of  two-third   
majority   J of membership. It is necessary 
for the  | proper  functioning   of   this   
organisa-   I tion because in the future it is 
likely   I that some other State, maybe a 
rebel   ! State, may seek admission to the 
U.N. and be given  the neeessary majority   
J support  on  the procedural basis. 

The Minister also referred to the j 
question of the present crisis facing the 
U.N. regarding the payment of dues by the 
Soviet Union for the peace-keeping 
operations. I know that the difficulties are 
very serious and on the successful solution 
of this dispute lies the future of the U.N. 
but I would respectfully request the 
Government to bear one point of view in 
mind and that is, the Soviet Union wants 
the maintenance of peace to be strictly 
within the purview of the Security Council. 
We should not at any time accept that 
position because it is the General 
Assembly—the United Nations—which 
should be t hsrued finally with the 
responsibility ii*  the maintenance  of 
peace.    I do 

not mind any solution that js suggested 
and accepted by the Soviet Union. I 
would personally say that the Soviet 
Union must make a handsome 
contribution towards the peace-keep-Lag 
operations which have stabilised the 
shattered prestige of the U.N. at the time 
the operations were undertaken. 

I would like to go on to the question of 
the bomb, which is what is called the 
sixty-four dollar question,  which is being 
asked everywhere, wherever India's 
foreign policy is being discussed.   I have 
thought over the matter and  I  agree   
with the   Government's decision not to 
make the atom bomb. You will    be 
surprised  that    such a statement should 
come from a Member  of  the    
Opposition    but  I  agree broadly with 
the point of view of the Government on 
this subject. I am not looking at it purely 
from the point of economy.   It may be 
possible for us to  produce   a   bomb  
which   will   not cosl more than    Rs.  17 
lakhs  as Dr. Bhabha seems to have said 
in a press interview,  but  the point  that 
weighs with  me  is  that we  have  
supported the Test Ban Treaty and it 
looks very odd for  us just because China     
has detonated a bomb for us to come for-
ward    and say    that we too    should 
manufacture the     bomb.   We  should 
wait for some time in the matter but I  am  
not  prepared  to  say  that  the decision 
not to manufacture an atom bomb should 
be a decision valid for all times.   This is a 
decision which I am prepared to accept in 
the present circumstances of the   moment 
and I feel  that  he  should not fritter     
our economic  and  financial    resources  
in making  a bomb  in competition with 
China but I would like to say  this. Having  
said that the     bomb  should not be 
manufactured, we should think in terms  
of    assistance to    India  by Nuclear  
powers in the    event of an emergency.   
The Minister fought shy of the word 
'nuclear shield'.   In politics  we should 
not be frightened by phrases      or     
slogans.   Disarmament iilso is a    nuclear    
shield.   Test Ban 
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Treaty also is a nuclear shield.   Th^re >s 
nothing dishonourable for a nation to 
come and say:   'In the event af a jjuclear 
attack, A nation or B nation wr C nation 
should come to our aid.' Asking  for  
mutual  assistance  at j the time o'f    
attack is not    considered  a derogation of    
the sovereignty    cu   a nation  and  is  not 
considered  criminal at least in    
international affiirs. K would    refer the 
Minister    to  the Treaty oi Assistance that 
existed pet-ween Greece and    the  U.K. 
prio     0 ).939.   There    were no    bases 
of   Ihe "U.K. in Greece but when Greece 
was attacked by the Nazis, the Greek 
Government invoked the Treaty of Aksis-
lance and Britain came to her aid and Mr.   
Winston  Churchill  gave  it  Sn  a most 
magnificent manner.   I feel that the  idea   
which  our  Prime  Minister, Mr.   Shastri,  
mooted in  a  very  brief press talk has 
found very encouraging response in  Great 
Britain.   1 wonder how many    have  read     
the  detailed Teport  of  the    recent  
foreign  affairs debate in the House of 
Commons.   It was Mr. Donnelly who is a 
Member of the Labour Party, who said in 
the rourse of the debate:   that "We must 
make our policy clear by whicli any attack    
on Calcutta    or Rangoon    or Singapore 
or    Washington    would be regarded as 
an attack on Great Britain'.   I  would    
respectfully  ask the Government to 
explore this idea and not be    frightened 
hy the    storm of protests that the term 
'Nuclear shield' has  raised.   It is nothing  
dishonourable at all to seek assistance of 
other nations and I will include the Soviet 
Union also among the nations whom we 
should approach for assistance in the  
event  of  a nuclear  attack.   The 
'Economist' o'f London commenting on 
Mr.  Shastri's    reported    remark said 
That    China    also    should    sigjn    the 
guarantee to  India.   We  should   also 
approach China. France and al} other 
nations.    Those who have the nuclear 
power must give the guarantee to the non-
nuclear nations.   There is nothing 
dishonourable  or    disgraceful    at  all 
about asking for assistance and, I hope me 
Government would not be frightened hy 
the stormy reaction that it 

has had from some Members of their own 
Party and give up this proposal. 

I would go further and say that when 
such guarantee means the presence of the 
Soviet Union, the U. K. and the U.S.A. 
in the Indian Ocean area, we should 
welcome such assistance in the interests 
of peace. 

I would like to go on to anotner point 
raised in one of my amendments, namely, 
the Non-aligned Conference which was 
held in Cairo. We had an opportunity of 
discussing the decisions o'f that 
Conference in the last international debate 
but then some of us did not have before 
us the full picture of what happened at the 
Conference. I am not against the 
Government's participation in the Non-
aligned Conference but it seems to me 
that the Chinese propaganda is so 
effectively at work that if the Non-aligned 
Conference continues to function on the 
present lines, it may finally end up in 
anti-colonial rally with pro-Chinese 
segments fitted into that rally. We do not 
want to be made use of as a tool for 
Chinese ambitions in any international 
conference. It is very unfortunate that the 
Non-aligned Conference did not find it 
possible to protest against the Chinese 
decision to detonate the atom bomb. A 
protest of that character from the Non-
aligned Nations would have had very 
great moral weight as far as China was 
concerned. The Non-aligned Conference 
let us down very much on that matter. 
Further I do not agree, however much I 
may disapprove of Mr. Tshombe, with the 
Non-aligned Conference treating Mr. 
Tshombe's presence as a matter of 
prestige of the Conference. For the first 
time I am asking the hon. Minister of 
State for External Affairs who 
represented India at the UN., whether she 
has seen in any international gathering the 
questions of the credentials of a person to 
represent a State in a Conference being 
decided by a voice vote and a roll-call 
vote as was done at that time?    It was left 
to the Delegate 
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that Conference: 'What would India say if 
somebody suggested that India should be 
represented not by Mr. Shastri but by Dr. 
Radhakrishnan, the President.?' 

Then I go on to the third subject 
of my amendment, namely, the ques 
tion of persons of Indian origin in 
British Guiana. I had the good for 
tune of visiting British Guiana many 
years ago and I had the opportunity 
of long talks on their problems with 
Dr. Cheddi Jagan, who is the Leader 
af the People's Progressive Party and 
Mr. F. Burnham, who is the Prime 
Minister of British Guiana at the 
present time. The population of 
British Guiana is about 600,000 and 
the population is equally divided bet 
ween persons of Indian origin, Afri 
cans and persons of Portuguese 
descent. At the time I visited, there 
was a multiracial society at work but 
now from all accounts that I have 
heard from British Guiana, there is a 
tremendous and a very terrific amount 
of anti-Indian feeling in British 
Guiana. If there would have been no 
proportional representation,      Dr. 
Cheddi Jagan would have come to power. But 
apparently the U.K. Government did not want 
Dr. Cheddi Jagan to come to power because 
of his alleged communist sympathies. 

SHRI C. D. PANDE: Why alleged? He is a 
communist. 

SHRI A. D. MANI: And on that account the 
constitution was altered   ..   . 

SHRI C. D. PANDE: Why did you say 
'alleged'?    It is a fact. 

SHRI A. D. MANI: ... and proportional 
representation was introduced by the present 
Labour Government. The Labour Party, at 
that time, when this Constitution was 
introduced by Mr. Duncan Sandys, supported 
Dr. Cheddi Jagan, but when they came to 
office they caused an Order-in-Council  to be 
passed     dis- 

missing Dr. Jagan from office. Madam, we 
should not be concerned too much in the 
internal affairs of Bi Guiana, but we haVe a 
certain sense of responsibility to persons of 
Indian origin wherever they are setiled 

SHRI C. D. PANDE: There are more 
important things than Dr. Cheddi Jagan. 

SHRI A. D. MANI: . . . and I would request 
Government to make urgent representations 
to the British Government not to foroe a 
constitutional solution on British Guiana, 
which will force the Indian community to 
demand partition of British Guiana.   Thank 
you. 

THE DEPUTY CHAIRMAN: Yes, Mr. 
Pande, what do you want to 

SHRI C. D. PANDE; What I want to say is 
that I should also be allowed to participate in 
this debate. I de not give my name generally, 
but this is a debate where I must participate. I 
have not spoken on many things before. 

THE DEPUTY CHAIRMAN: You do not 
give your name generally but thu time your 
name has been given, 

SHRI C. D. PANDE: Somehow or other it 
happened and I had been rather late in giving 
my name. 

THE DEPUTY CHAIRMAN: Now Mr. 
Gurupada Swamy. 

SHRI M. S. GURUPADA SWAMY 
(Mysore): Madam Deputy Chairman, some 
friends who preceded me have tried, may be 
unconsciously, to turn the whole debate 
between changers and non-changers, between 
status quo and change. May be from that point 
of view they would like to project their views 
in a sharp manner, so that Government may 
be moved in the direction in which they want 
them to move. 

Madam, I agree with one statement o'f my 
friend, Mr. Vajpayee, that that the present 
situation is so fluid 
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and so critical, that the circumstanpes are 
so intimidating and exciting, bdth, and 
that it requires a constant review, a 
constant appraisal, I believe, no foreign 
policy of any country is fettled once and 
for all. I do not also believe that a 
perpetual change is necessary. I do 
believe sincerely that the foreign policy 
of any country in the world, in the past, 
in the present or in the futjure, should be 
guided by two considerations, firstly, by 
the va|lues which that country wishes to 
project, which she would like to translate, 
and secondly, the fundamental interests 
of that country in that particular situation. 
So from that point of view I say the 
present situation really Calls for, what I 
might call, an agonising reappraisal of 
our foreign policy. While making this 
reappraisal, in my view four things are 
important, four things have got to be 
taken into consideration. Firstly, this is 
not a bipolar world; this is a multipolar 
world. There are many strong forces 
working in the world of today; Jthere are 
pressures not only in the Wastern Bloc 
but also in the Eastern Bl there have been 
contradictory tjrends prevalent in both 
the Blocs.' And there are more than two 
focuies o'f power in the world. Secondly, 
j there is increasing proliferation of 
itomic weapons in the world and th|s has 
really introduced a very great element 0I 
danger. Thirdly, there are the 
emerginations coming more and more, 
new countries in Asia and Africa who 
have attained freedom. And fourthly, 
Madam, the verV concept of non-
alignment is being radically changed. 
Countries which have traditionally been 
non-aligned seem to be, in certain 
circumstances, aligned against one 
another. TMre are contrary trends, 
contrary alignments within the non-
aligned countries themselves. So, while 
making a reassessment or reappraisal j>f 
our foreign policy, these four considera-
tions, which are fundamental [ to me, 
should be borne in mind. 

Madam, some of the Members sug-
fltested that India has no alternative 

hut to make the atom bomb. Before JI 
deal with this question may I draw Ihe 
attention of the House to the nature of the 
problem and to the history of the Chinese 
bomb explosion itself, so that it may hold 
out a lesson for us? In the light of it we 
can formulate our policy. Before I do so, 
I suggest that the debate that has been 
going on on this issue should be carried 
on, that there should not be any end to 
the debate, that the dia-jogue on this 
issue, on the bomb explosion, should be 
carried forward, (ind we should not be 
hasty, we should not hustle, we should 
not be just chauvanistic or emotional, but 
we should have a clear and a proper 
appraisal of the whole situation in the 
context of the Chinese explosion and 
formulate our foreign policy accordingly. 

The Chinese bomb explosion, Madam, 
is a very interesting subject indeed. The 
Chinese explosion is far advanced than 
the explosions o'f some of the earlier 
countries which exploded the bomb. I am 
told that the Chinese explosion is far 
advanced every respect. While other 
countries started the explosion with 
plutonium. China started off the 
explosion using uranium, which is a far 
more advanced method of making the 
bomb. Secondly, Madarn, I find from 
information gathered through reports thar 
China has been able to succeed even 
letter than France in the matter of a 
gaseous diffusion plant. In France, even 
after six years O'f atomic development, 
the Government has not heen able to set 
up a gaseous diffusion plant which 
requires tremendous i-acrifies, 
tremendous effort. I am to!a tfiat in the 
year 1945, when America did this, the 
Americans had to utilisi r early ten per 
cent of the entire production of electricity 
in that country for this purpose. In the 
same manner, China pressed into service 
most ot its production of electricity for 
the purpose of creating this gaseous 
diffusion plant within record time. Third-
ly, we have got to bear In mind that 
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1945 China had only ten nuclear    physicists,  
and    when there M'as   a    break   between   
China    and Russia, during those three years 
between 1959    and  1963,    China had to 
sacrifice    tremendously in all sectors for the 
purpose  of    pushing forward ter atomic    
programme,    and    these three years,  as you 
are  aware, have been three  years  of bitter 
scarcities, acute  scarcities,  in  China.   But still. 
in spite of all this, they pushed tor-   i ward this 
programme, and I am told   \ that China today is 
in a position to   | set off a series of explosions, 
not one or   j two,  but  a series of explosions,  
and within  the  course   of  two  years  she 
might be able to manufacture a hydrogen bomb. 

This is one aspect of the matter. 

SHRI P. N. SAPRU:  Already it was J ike a 
hydrogen bomb. 

SHRI  C.   D.   PANDE:      Dr.     Sapru seems 
to be happy about it. 

SHRI M.  S.  GURUPADA  SWAMY: 1 am 
giving one aspect of the matter. That is the 
situation that obtains    in China  with     regard   
to  their  atomic   I programme. 

May I draw the attention of the House now to 
the fact that today it / is not merely China which 
has got the capability to manufacture atomic de-
vices? 1 am told that nearly a dozen countries in 
the world, particularly the NATO powers, are in 
a position to manufacture atomic weapons. Ac-
cording to ona of the reports submitted to the 
American Academy ol Science and Arts, it is 
reliably learnt that all the countries in NATO, in-
cluding Italy, West Germany and Belgium, are 
in a position to manufac-jfacture atomic 
weapons. They are not in any way inferior to 
China in respect of atomic science. Then take 
our own country. I think nobody can tsiin/; here 
or elsewhere that we do •not and cannot have    
the    required 

wherewithal, the knowledge and th* know-
how, to produce nuclear weapons. We have 
the capacity and we have the capability and the 
knowledge and the know-how to do this. So :et 
us realise that the world consists of more than 
these five powers. There are nations which can 
really and successfully produce nuclear 
weapons, if they so desired. Then why did 
China, knowing all these factors and knowing 
full well the sacrifices which it would entail, 
take to this atomic programme? Why did she 
start on this programme of producing of atom 
bomb? That is a very important and decisive 
point that we have got to bear in mind. Maybe, 
as China has ostensibly said, the chief excuse 
for her to produce an independent atomic 
weapon of her own was the threat of America 
in the atomic field. That would be the chief 
and primary excuse that they would give, 
Maybe they wanted to bring about a break to 
their isolation in the world. May also be that 
they liked to estab-i'or themselves a truly 
irrevoc-status in the world. They want to 
emerge, perhaps, as one of the acknowledged 
big nations of the world. It may also be that in 
the context of Asia, they would like to play the 
role of the mighty mentor in all Asian affairs. 
All these may be true. But the fact remains that 
China even today is saying—and it is very 
strange and paradoxical—that the atom bomb 
is a paper tiger. This is no bluff. It is not a 
hoax. I take the the Chinese seriously because 
in the past without taking the Chinese 
seriously we have suffered. We should take 
every word of China seriously. In spite of their 
producing an atom bomb, they have said that 
they believe even today that the atom bomb is 
a paper tiger. They say that they believed it in 
the past and even now and in the future also, 
they say it is going to be a paper tiger. Still 
they produced the atom bomb. Why did they 
do it? There must be some reason. 

(Time bell rings) 
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Madam, have I finished my time? 

THE  DEPUTY   CHAIRMAN:      You 
have taken eighteen minutes. 

SHRI M.   S. GURUPADA SWAMY: 
Please give me five more minutes. 

THE DEPUTY CHAIRMAN: You dan 
take another three minutes. 

SHRI M. S. GURUPADA SWAMY: I 
think the overriding considerat.on seems 
to be that they should have the prestige 
and the status, and, if possible, to use it as 
a means of intimidation against various 
nations in the world, particularly the 
nations of Asia. Therefore, let us realise 
ijhat even in the Chinese thinking today 
the bomb is largely a symbol of prestige 
and status. Suppose, as some friends say, 
China poses a real threat to India, can she 
utilise that bomb against us. Can China 
use it? That is an important question. Are 
they in a position to use the bomb against 
us if they want to do so? I am afraid, not. 
I say this because scientific opinion in the 
world and the judgment of the nuclear 
powers seems to be that atomic weapons 
are only weapons of deterrence and they 
are not weapons of defence. We must 
understand the difference between a 
dieter-rent and a defence. A deferent is a 
peaceful device and it is only capable of 
being utilised effectively during 
peacetime. It can only deter and prevent 
an aggressor. But during wartime, when 
attack takes place, it is of no value. 
Suppose the atom bomb is used against a 
nation, then you must have counter 
retaliatory force, force enough to 
retaliate. Whether the country has got that 
retaliatory force is the question. It is the 
judgment of the world and I think it is the 
opinion of the great nuc'ear scientists 
today that against a surprise attack, a 
sudden attack by nuclear weapons, 
without warningi there cannot be any 
protection or safety. Suppose India makes 
an atom bomb we do not really intend to 
use it first. Unless you use it    and   strike   
against   the 

enemy in the first instance, the weapon is 
useless. China has got it now and even 
believing that China is a potential 
aggressor, and were to use the atom 
bomb against us, there is really no 
protection. 

I know there is an argument advanced 
that it is possible to have limited nuclear 
operation'? I do not think that technically 
a nuclear warfare is possible in—the 
world. However, I concede, there are two 
views. One is tbat any use of atomic 
weapons escalates into an all-out war. It 
is inevitable. Another view is that it can 
be contained. Now, the question is this. 
Situated as we are, should we take to the 
course of manufacturing atomic bombs at 
the present time, whose value is 
extremely doubtful and whose 
manufacture involves tremendous 
sacrifice? (Time Bell rings). It would 
involve tremendous sacrifice to our 
economic development. Therefore, 
Madam. I say that the best course in tlie 
existing situation is not to manufacture 
these bombs. The position could be 
reviewed. You can revise it later. But at 
the present time, I am afraid, it is a very 
dangerous course and it is very suicidal 
and we should not divert our resources in 
the making of atom bombs. 

Lastly, I submit that the best defence 
for the country against any attack is not 
in mere mititary strength alone. The best 
defence lies in bringing about what I may 
call a renaissance of our political unity 
and strength, and to bring about the rapid 
economic development of the country. If 
these are there, if there is this renaissance 
and efflorescence of our will to dedicate 
all our efforts for building up our country 
and to build up the economic sinews of 
our country, it will be possible to defend 
our country against any potential aggres-
sor. Secondly. I do not want to deprecate 
our efforts with regard to our defence. 
Our defence efforts should be made and 
every reasonable sacrifice has got to be 
made to build up our defence strength. 
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SHRI C. D. PANDE: Minus the atom 

bomb. 

SHRI M. S. GURUPADA SWAMY: 
Yes, minus the atom bomb. At the same 
time I would say that defence is different 
from deterrent. A deterrent has only 
limited value. It has value only in 
peacetime. But defence has got value 
during wartime. Therefore, I say we must 
increase our defence strength and step up 
our defence potential. At the same time 
we should have rapid economic 
transformation and social development. 
That is the only way in which we can 
achieve our goal and that is the only way 
we can protect our country. 

4 P.M. 

KUMARI SHANTA VASISHT (Delhi): 
Madam, I have heard our friends, Mr. 
Patel, Mr. Sudhir Ghosh and Mr. Mani 
build up a case. They have talked about 
the various shortcomings and deficiencies 
in our policy and what they would like 
should be done particularly about the 
shield, the atom bomb or other things, 
even indirectly about alignment, 
excepting saying that we should not be 
aligned with one block or the other. I 
would have appreciated if they had, after 
carefully analysing the situation, said in 
so many words that we should be aligned 
with one bloc or the other, whatever their 
preference may be. I could well 
understand that because otherwise it is a 
very mis1eading thing to build up a case 
and ask us to follow e policy which for 
all practical purposes, and in every way, 
is alignment with one bloc or another. It 
is well-known where the alignment 
should be. I have thought over the 
situation, as Mr. Mani has done, and my 
conclusion is quite contrary to what he 
seems to think. I think that alignment 
with one bloc or the other will not work. 
At the same time, I do not understand 
how having a nuclear shieM, or whatever 
you may call it, is going to help our 
defensive positions. I beg to submit that 
the country got a very big 

stature due to the great Prime Minister 
we had in Pandit Nehru, because of his 
imagination and greatness and genius and 
his own personality and outlook and 
interest in people in general, not only of 
his own country. Because of this he was 
able to create a tremendous amount of 
goodwill for our country in spite of our 
handicaps in economy, our 
backwardness. Now, that situation has 
changed and shall have to face the world 
as it is and as we are and we will have to 
reckon with a lot of hard facts and 
probably get a few knocks also in the 
bargin. We have to realise where we 
stand. We are backward country, a 
developing country and we have a long 
way to go before we can go anywhere 
near the advanced countries economically 
and in various other fields like agri-
culture, industry and so on. Oux status 
abroad wiH be judged by our position at 
home and, as Mr. Sudhir Ghosh said, in 
terms of the cobages that we grow. So, 
people will not be as generous towards us 
now as they were before, when Mr. 
Nehru was alive because of the great 
impact of his personality and the great 
impression that he created for our 
country. I personaPy feel that this idea of 
a nuclear shield will not work. It is not 
likely to work. If we get it from one bloc, 
that is, the Western bloc, then we shall 
for all practical purposes be hanging on 
to the aprons strings of the Western bloc 
and if we have this from Russia then for 
all practical purposes we will be tied on 
to the apron strings of the Russian bloc or 
the Communist bloc and in every case we 
shall be at their mercy without getting 
freedom. Being in a dependent position is 
not going to help our country very much. 
We shall have to be dependent upon one 
country or the other. We must have 
friendship with both or with none and 
dependence, sort of hitching ourselves to 
their bandwagon will not help us. The 
Western Powers are interested in seeing 
that Commypist is contained. 
Previously it was known as stopping 
the sphere of influence but now it is 
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no more called that; that expression has 
'become out of date and now th^ idea is 
to contain Communism. India is the 
stronghold of democracy ancl the last fort 
or so, and so they would not like it to fall 
into the Communist way. In the same 
way, I suppose, thje Communist bloc 
would not like India 1o become just a 
hanger on of the Western bloc or to be in 
their camp and   both   these   blocs   are   
likely   1I0 

upon us, they probably do Ioolk 
upon us, in a peculiar way. If we get too 
much of Western help, China does not 
see why she should spare us arid so 
attacks us or try to bring us within thei; 
influence; similarly, I think, the Western 
Powers would be concerned if we take to 
the Communist way and became 
Communist like other countries in Asia 
and the Far East. This is a sort of cold or 
hot war or psychological warfare that is 
going on. It is there whether we like it or 
not. They do not want India to be 
identified very much with one bloc or the 
other. If we turn to the Western countr es, 
China is likely to come in and attack us, 
take it as an invitation to come, in and 
attack us. If the Russian people come in 
too much then the Western countries are 
likely to take ihis as an invitation to make 
furtlher rnroads and interference in pur 
eountry. We would not like our country 
to become one of their base from where 
they would like to fight or to take this as 
their battleground in the cold or hot war. 
Pafadit Nehru had tried, in his own 
statesmanlike manner, to keep that sort of 
warfare away from our country. I can 
assure our hon. friends who may have 
very high hopes about help from abroad 
of one thing. After the Chijnese trttack, 
though our weakness in the defence 
preparation was very badly ridiculed and 
criticised, even when we went with a 
begging bowl to various countries, 
though moral and material support came 
from all the countries of the East and the 
Western bloc—i«ven with that help—we 
have not been able to face this Chinese 
threat. All this help has not enabled us to! 
face 

Chinese      threat    even     today. 

Secondly, even if we go to them for 
help, I don't think they would 
want to help. They have had 
very many bad experiences in 
Korea and elsewhere and they 
would not like that their sons should 
fight and give their lives in foreign 
countries. Their experience in Korea 
and elsewhere has been bitter. They 
may "like to use our country as a bat 
tleground in their cold or hot war but 
they would not like their people to be 
fighting in far away countries because 
they would not brook a similar ex 
perience again. That is as far as help 
from the Western bloc or from others 
is concerned. Apart from that, if we 
try to take any shield from the East 
and the West together, both collabo 
rating, helping those who do not have 
nuclear weapons, the question is how 
far they are likely to stand together. 
They seem to fall apart every now 
and then and they remain almost on 
the brink of a war. What surety 
there is that they will stand 
together? What     surety      there 

j is that they would not throw this i away as 
just a piece of paper, a scrap of paper? In 
the case of any test, any i real situation 
arising, need arising, I do not think they 
will be able to stand together; this is very 
doubtful. I doubt very much whether they 
would stand together and fight our battles. 
Tn any case, those battles will have to be 
fought by our own people. It is doubtful 
whether the Western Powers would like to 
give us protection and shield against 
Pakistan or whether the Russian blo^ 
would want to give us the shield apainst 
China. In this situation, I am very doubtful 
whether they would be willing to spend 
that much money whi.ch we ourselves and 
friends like Mr. Mani mentioned. Mr. Mani 
and friends have been advising us today 
about economy in this matter and for the 
sake of peace, they would not have it. I 
think we should have our own weapons for 
the sake of peace because even in the case 
of Russia and America having these 
weapons, it is only the fear of the onemy 
using this force that is making peoole very 
anxious for peace. It is making them 
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individual, personal 
Every citizen of America is very 

anxious that there should be peace because of 
the nuclear weapons or the atomic weapons 
which shows chem the reality that is there if 
some trouble takes place. So I think in India 
also it is not only a deterrent weapon but I 
think it is also a weapon of 0ffence- It would 
not say it must be an offensive weapon but it 
can be used for offensive purposes; if people 
drop atom bombs on other countries it is 
certainly a weapon of aggression. But it can 
be a deter, rent weapon and people will see 
that they do not rub the wrong way because 
they will be afraid that India might hit them 
back.     If we do not 

ourselves strong enough people will 
have temptation to walk across and take over 
our territory and they will think that it is very 
easy to do so. All our non-violence, all our 
declarations of peace and our desire for peace 
did not prevent China from attacking our 
country with such serious consequences and 
again if we remain unprepared the same 
history will be repeated as it was in 1962. 
When the Chinese trouble .came the 
Government was accused of unpreparedness 
not keeping the country prepared with defence 
preparations and so on. Today I do net know 
what hope we have for not preparing 
ourselves. For the last two years the 
Government has been preparing the country 
for defence and today we have no reason not 
to prepare ourselves. Today we cannot say 
that there will be no war; we cannot say *hat 
we will not be attacked by any neighbouring 
country or any foreign country. Therefore I 
think we should prepare ourselves. Why 
should we have even automatic weapons for 
which there was such a hue and cry two years 
back? We could have gone on with .333 or 
maybe even with lathis and dandas or 
something like that. But the fact is as peop'e 
change the defence preparations change. It is 
a continuous process. When we could no 
more depend on lathis and dandas we had had 
to come to .303 and from there we are going 
to automatic wea- 

pons. At that time there was tremendous 
pressure for these automatic weapons and 
there was a lot of criticism of ihe Government 
that they had not taken care to equip the 
country properly. Even the newspapers in 
foreign countries criticised us very much and 
very bitterly almost to the point of ridiculing 
our Government and our defence preparations. 
Our defence, great thought it was, was not 
sufficient to meet the situation. Therefore I 
think today we have no justification for 
repeating the same history of 1962r and I think 
it is necessary that we now go on to make 
atomic weapons. It is a great deterrent. We 
should have it not only as a deterrent; In case 
a situation arises we should be able to drop it 
but I would not like that possibility; I do not 
want it but if such a situation does arise we 
shall have to do it. And the situation is very 
fluid today. I may be wasting my arguments 
today but I will not be surprised if after six 
months probably the Minister of External 
Affairs himself comes forward along with the 
Defence Minister saying that we should make 
atom bombs because the situation has changed 
and there is a new threat now and therefore we 
should do it. 

SHRI C. D. PANDE: And we will lose sixe 
months. 

KUMARI SHANTA VASISHT: So I think 
we should have these bombs. I remember 
some important people from the American 
Embassy at one time asked me why we do not 
bombard the supply lines of China when they 
attack us. And my reply was that if we had 
bombarded their supply lines they would have 
bombarded our cities and we were not in a 
position to face that situation. We could not 
have defended ourselves if we had bombarded 
their supply lines and got our own cities 
bombarded in retaliation. That would have 
been a very difficult and untenable situation 
which we could not face. 

THE DEPUTY CHAIRMAN: You have 
only just two or three minutes. 
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KUMARI SHANTA VASISHT: SO I think 

we should have these bombs for our defence 
preparations. I think Rs. 17 lakhs or Rs. 37 
lakhs is not such a big sum that the entire 
economy wiH collapse under its weight. I 
think it is worth spending that money for the 
preparation of these bombs because we 
cannot hang on to other countries hoping that 
they will look after us and supply us with all 
the things in times: of need. They cannot 
supply and they will not supply them. So we 
should not be depending on anybody so far as 
the country's defence is con-: cerned. 

Madam) I would also like to say a word 
about Indians abroad. I also, share the feeling 
of the Government that our people when they 
go abroad to other countries should look upon 
those countries as their home country, those 
people as their own people, and become the 
citizens of the respective countries. To go and 
settle down in, those countries and at the same 
time always to be looking back to the home 
country for everything, looking upon India as 
your own country rather than the country 
where you have spent almost your entire life, 
is very unfair to that country and it is very 
unfair to India also that India should have so 
many of her own children and so many foster-
children living in all those: countries but 
always looking back to India. In such a case 
their loyalties are also likely to be doubted as 
to whether they are loyal to the countries in 
which they have settled or whether they are 
loyal to India. What happened in Burma? 
There are a large number of Chinese citizens 
there but those Chinese citizens have taken 
this nationalisation of shops and 
establishments and other measures as steps 
taken by their own Government and they 
continue to line there. They have not left the 
country. But our Indians want to marry their 
sons ki their home country; they want to 
marry their daughters in the; home country 
and they want to come back for these things. 
They alsq want to send back their entire earn-
ings here into India. It is a shortsighted policy 
of theirs that they 1152 RS—7. 

should nave this sort of double loyalty. It is 
not right that they should go on living there 
and look back to India for everything. If they 
do not feel happy there they should come 
back here and settle down here. They should 
not have their loyalties divided between those 
countries and India and this business of 
coming and going back and forth is very 
unfair both ways. And I think we sometimes 
become more touchy about Indians abroad. I 
do feel that they should settle down there and 
look upon those countries as their home and 
they should become the citizens of those 
countries. If they do not want to remain there 
they should come back to India and look upon 
India as their home for better or for worse. 

Lastly, our whole propaganda is only done 
at the level of our diplomats but I feel that our 
propaganda should be among the people of 
the various countries. Madam, you may be 
knowing that a large number of young men 
and women come here from foreign countries 
and work in our slums, work with our student 
community, work in our backward areas. 
Thus quite a lot of goodwill is created. If you 
go and work among the people of foreign 
countries you build up good relationship and 
create goodwill. You come to know each 
other better. But we do not do that. We cannot 
hope to create goodwill on this tea party basis, 
through parties and dinners and other 
programmes. Without any contact with the 
people of those countries, without any 
concrete measures or steps taken to establish 
goodwill among the people of those countries 
it is no use. Our people abroad, our diplomats 
and their staff should work among the 
common people there. They should have the 
opportunity and experience of knowing you, 
moving with you and appreciating whether 
you have goodwill for them or whether you do 
not have goodwill for them. The visits of 
great leaders like Prime Minister, Ministers 
and other people do some good no doubt but 
it is only to some extent. It does create a cer-
tain    amount    of    goodwill and is a 
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propaganda. People begin to know each other 
and they get interested in what you say and 
what you do. But it is only as far as it goes; it 
does not really go deeper. Those people have 
no other opportunity or occasion to know 
anything more about us. There should be 
identification of our people in our Embassies 
abroad with the people of those countries and 
they should work with the people there. It is 
very important that we should contact them at 
personal level and not only have contacts in 
the diplomatic circle. 

J do not think I have time to say more.   
Thank you. 

SHRI P. N. SAPRU: Madam Deputy 
Chairman, the House will forgive me if I give 
expression to views which might seem 
somewhat unconventional. It has become the 
fashion for a certain set of people to denounce 
the policy of non-alignment with which the 
name of Jawaharlal Nehru is imperishably 
associated. 
[THE  VICE-CHAIRMAN      (SHRI  AKBAR ALI 

KHAN)   in the Chair j 
Sober papers of the standing of 'Guardian' and 
'Observer' have paid tributes to the policy of 
non-alignment followed by this country. It 
may be said that things have made it difficult 
for us to follow that policy. China has deve-
loped the atom bomb; she has actually 
exploded an atom bomb and in a few years it 
will probably be a thermonuclear power. Now 
it is assumed by those who are apprehensive 
of what China is doing that China's principal 
aim is to attack this country or that China's 
principal effort is directed against this 
country. 

SHRI C. D. PANDE: It is not an 
apprehension; it is a fact. 

SHRI P. N. SAPRU: I will have to go into 
very great details if I were to reply to you. 

THE VICE-CHAIRMAN (SHRI AKRAR ALI 
KHAN) : You have no time to go into details. 
Let him go on, Mr. Pande. 

SHRI P. N. SAPRU: I would like to say that 
China has a real apprehension because of the 
fact that the U.S.A. is a thermo-nuclear power 
and that Taiwan is next door. She can attach 
Chaina if she chooses to do so. Therefore, it 
may be that the quest for nuclear -weapons so 
far as China is concerned is not directed so 
much against us as against the possibility of a 
nuclear attack by the USA. Also, China's 
relations with the Soviet Union have been 
deteriorating. I do not think that the Soviet 
Union has any intention to attack China. I do 
not think that China has any reason to 
apprehend any attack from the Soviet Union, 
but China wants to be independent of the 
Soviet Union so far as nuclear power is 
concerned, just as France wants to be 
independent of the U.S.A. so far as nuclear 
power is concerned. 

SHRI C. D. PANDE: We also want to be 
independent, in atomic    power. 

SHRI P. N. SAPRU: Now, I do not think it 
is necessary for us to think in terms of nuclear 
power. Ori this question of nuclear power we 
have taken an ethical stand, a positive stand, 
which is based upon the philosophy of 
humanism, based upon certain human 
considerations. I would like those who are 
enamoured of these nuclear weapons to read 
the symposium which was conducted by 
Philip Toynbee, the son of the great Arnold 
Toynbee. The book is called. "The Fearful 
Choice". We have a fearful choice before us 
and the question that Dr. Arnold Toynbee has 
posed is whether the preservation of the 
human race is one in which the entire world is 
interested or not interested. We have to see 
that the human race or the civilisation which 
has been built up in the course of centuries is 
not destroyed by nuclear powers. Therefore, 
whatever may be for or against nuclear 
weapons as a deterrent I would say that the 
proliferation of nuclear weapons will pose a 
great threat to the future of the civilisation 
that man has built up in the course of 
centuries. 



4893 Intermtional [ 22 DEC. 1964 ] Situation 4804 
It will be against our spiritual herit^ age, if I 
may use that word, to go in for the 
manufacture of atom bomb. We should rather 
utilise our atomic power   .    . 

THE VICE-CHAIRMAN (SHRI AKBAR ALI 
KHAN) ; You address me, Dr. Sapru. 

SHRI P. N. SAPRU: We should rather 
utilise our atomic power and atomic energy 
for peaceful purposes and our scientists 
should be able to do something spectacular in 
that direction. Let me also say that it is ealsy 
for us to talk of a struggle with China. That 
struggle may last for centuries and it is not 
wise for us to think in terms of a struggle in 
regard to a border dispute. We have supported 
in the main the Colombo proposals, but I 
confess that I am one of those who do not 
regard the Colombo proposals as something 
sacrosanct. What I am after is negotiation 
with China   .    .   . 

SHRI C. D. PANDE: May I know if Shri 
Sapru is for negotiating with China at any 
cost? 

SHRI P. N. SAPRU: . . .on terms 
honourable to this country and honourable to 
the people of China and it would be an evil 
day for this country if we were to think in 
military terms. It has not been the tradition of 
this country to think in military terms. I think 
we should stick to that tradition. I am not, 
therefore, enamoured of all this talk about 
defensive preparations. I would rather that we 
spend the money that we are spending on . 
our defences, on banishing poverty and 
unemployment from this country. The 
question, therefore, of establishing good 
relationship with China is important. Perhaps 
one of the reasons for China's truculence is 
the ostracism which the People's Government 
of China has had to face. Ostracised by the 
community of nations, China is behaving like 
a bandit. Admit her into the United Nations 
and it may be possible for you to make the 
Chinese behave differently.   (Time bell 
rings.) 

is vast, it covers so many aspects, Asis 
Europe and all that. I could go on talking for 
a long time, but I am just going to refer to 
one subject on which I hold unconventional 
views. 

I refer to the question of Indo-Pakistan 
amity. I know that the Foreign Minister has 
been heroically working for Indo-Pakistan 
amity. I know that Pakistan is a very difficult 
country to deal with. I know that progressive 
forces in that country are weak. I know that 
our brothers in East Pakistan have had to face 
a bad time, but there is a mystic unity 
underlying this country. It may be that 
Pakistanis will think that this is mischievous 
talk. They may think that it is dangerous talk. 
But I would say that it is necessary for us to 
think in terms of a confederation which 
would include Pakistan, India and Kashmir   .   
.   . 

AN. HON. MEMBER: Kashmir as in-
dependent? 

SHRI P. N. SAPRU: Well, we have to think 
along new lines. It may bt that this solution 
will not be accept able to Pakistan today, but 
we hav* to work for it gradually and persis-
tently and it is by working for this ideal that 
we shall be able to establish Hindu-Muslim 
unity, to establish the foundations of a great 
secular State. For what happens in Pakistan is 
bound to have its reactions in our own 
country. The security of the whole minorities 
is bound up with our relationship with 
Pakistan. The future of our secular State is 
bound up with our relations with Pakistan. I 
would, therefore, like this question to be 
tackled from a new angle. 

Lastly, I would say that there are many 
European problems. There are many 
problems in South East Asia, which have got 
to be tackled by us seriously. We have 
fortunately today a new Government in 
Britain and we have fortunately today 
President Johnson, who has  got liberal     
ideao 
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It is unfortunate that the world has Jost 

the services of Mr-. Khrushchev. But 
there is no reason to apprehend that Mr. 
Kosygin, Mr. Brezhnev and Mr. Suslov 
wiH depart from the essential policy o'f 
Mr. Khrushchev. Therefore, let us all 
work for a system of collective security 
by the liquidation of military blocs and 
all those things, for a collective security 
backed by international law, backed by 
the system of world codes. 

Mr. Vice-Chairman, I cannot in the short 
time at my disposal develop all these 
points, but I hope that at the United 
Nations the Foreign Minister will play a 
useful part and that he will not echo 
either the views of the Soviet Union or of 
the Anglo-American bloc. We have a 
definite point of view. Let us stick to that 
point of view, and it is no use our talking 
in terms of a nuclear shield to be provid-
ed by Russian, the U.S.A. and the U.K. If 
they all unite, the world unites. The only 
two countries are China and France. You 
cannot just eliminate them. Therefore, let 
us think in terms of collective security. 
Let us think in terms of a world order 
based upon a world federation and 
backed by international law. Thank you 
very much. 

SHRI C. N. ANNADURAI (Madras): 
Mr. Vice-Chairman, the Minister of 
External Affairs has given us a fairly full 
picture of the present international 
situation and he has taken us along with 
him to the various problems that 
confronted him, and I have the fullest 
sympathy towards the Minister of 
External Affairs when he is called upon 
to solve problems bristling with 
difficulties and confounding the best 
brains of the present-day world. Though 
the field is very alluring, I do not 
propose, due to the embarrassing time 
factor, to enter into the very many 
alluring grounds covered by the Minister 
of External Affairs, but I propose to be 
nearer home and deal with only one 
problem, the so-called Indo-Ceylon Pact. 
In dealing with that problem T may 
request the Mi- 

nister of External Affairs to take my 
speech to be conveying the feelings of 
remorse and agony felt by millions of 
people over this Indo-Ceylon Pact. The 
Minister has been telling us how 
politicians and statesmen all over the 
world are trying to enthrone justice and 
equity, are trying to find out how best 
human dignity can be safeguarded 
through various measures. I am going to 
measure the Indo-Ceylon Pact only 
through that rod of human dignity, 
international justice and even 
commonsense. Measuring with any such 
rod I find that this pact means a gross 
betrayal of millions of people whose one 
sin has been that they have been looking 
towards this country and this  
Government for solace. 

The Indo-Ceylon Pact—the very name 
I would say, Mr. Vice-Chairman, the 
very name is a misnomer. There is no 
problem at all between two sovereign 
countries like India and Ceylon. The 
main problem is between millions of 
people settled for generations together in 
Ceylon and the Cey-lonese Government 
in the matter of the treatment meted out 
to them. The only part that we could have 
played and the legitimate part that we 
should hav© played is by giving a human 
aspect to the problem. All along it has 
been stated that we are not going to look 
at this problem as other than a problem of 
human interest, and the persistent, ths 
consistent and the logical policy being 
followed by the previous Government—
to be more correct, by the late lamented 
Prime Minister of this country—has been 
given a go-by even without an iota of re-
morse. He has been stressing all along 
that the problem of millions of people 
who have been unfortunately termed as 
stateless is a problem that has to be 
tackled mainly and solely by the 
Ceylonese Government. The Indian 
Government enters the picture only to 
guide the Ceylonese Government when it 
needs guidance. A point has been raised 
in this House whether the sovereignty of 
one country can be abridged by the 
actions for consultations of another 
country. Various views on sovereignty 
there have been. 
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and the present frend is that even sovereignty 
is to come under the aegis and under the 
guidance of the eternal principles of justice 
and fairplay. If this is merely the sovereign 
rigl t of the Oeylon Government, Mr. Kotela-
wala, Mr. Dudley Senanayake, after that Mr. 
Bandaranaike, and now Siri-mavo 
Bandaranaike need not have and would not 
have and could not have come to this country 
for consultations. The very fact that succes-
sive Prime Ministers of Ceylon have come to 
this country for consultations on this problem 
means that this i: not purely a problem 
wherein the sovereignty of a country is at 
issue. This is a problem wherein the whole 
world has got an interest. The fact of the 
matter is that millions of people who are 
called people of Indian origin are settled in 
Ceylon not for a decade or two decades but 
for centuries together, and it has been stated 
that only the Indians there are people of 
Indian origin. I may ask the Minister of Ex-
ternal Affairs to dwelve deeply into the annals 
of Ceylon and it may give him an insight to 
find out that the so-called Sinhalese are 
people of Indian origin who went to Ceylon 
during the reign of King Vijaya, and the 
millions of people who are now dubbed as 
people of Indian origin or even later, less 
people have gone there later. Therefore, to 
call the people of Indian origin as aliens to 
Ceylon is a travesty of fact, and this 
Government eight not to have countenanced 
such a barefaced injustice. The main burden 
ought to have been for the Ceylon 
Government to com'e to this country or before 
the bar of the world and they ought to have 
stated in what way they are treating, they have 
been treating and they are going to Ireat 
people who are settled there permanently. 

Most of the people today who are called 
men of Indian origin have no connection, no 
hovels, no homes, no relations in that 
unfortunate part of our country, Tamilnad. 
The only affinity between those people and 
the people of Tamilnad is the affinity of 
language. If the Ceylon Government turns 
round and says that this is your 

proDiem, what prompted the Government of 
India to accept that version of the Ceylon 
Government's proposal? What is it that they 
have surrendered to? Is it to temptation? Is it 
to pressure? Is it to various other extraneous 
circumstances? Why is it I want to know, that 
they have surrendered to the temptation of 
taking this problem as their problem? Even 
after having taken that false stand, did the 
Government of India or the present Ministry 
follow the best tenets of democratic 
principles? What did those Prime Ministers of 
Ceylon do? When Mr. Dudley Senanayake 
came here, when Mr. Kotelawala came here 
and when Mrs. Bandaranaike came here, 
before coming to this country, they took into 
their confidence, they consulted the important 
leaders of Opposition in their own country. I 
remember when Mr. Dudley Senanayake, as 
Prime Minister, came to this country, he 
brought along with him as one of the 
Members of the Delegation the late lamented 
Mr. Bandaranaike. Why is it that when a 
small country like Ceylon maintains and 
works along the best democratic tenets, you 
have not taken care to consult the opinion of 
any of the Opposition Parties? Why is it that 
the Ceylon Government, when it came here, it 
came fully armed with the unanimity of 
opinion of all political parties functioning in 
Ceylon and even the Communist Party which 
is called the Lanka Sama Samaj Party and 
why is it that you are presenting to this House 
and to thii country a fait accompli and the 
Minister stated in the other House that he was 
constantly in consultation with the leaders of 
opinion in Tamilnad? May I ask the Minister 
for External Affairs to inform this House 
whether he has taken care to consult any one 
of the leaders of the major political parties in 
Tamilnad? No. He can turn round and say that 
the Chief Minister of Madras has given his 
blessings or consent and another Minister who 
was deputed by the Chief Minister here—hon. 
Mr. Ramaiah—had given the consent. What 
else can they do? Can they expose the 
Government  of India?  They    cannot. 
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[Shri C. N.  Annadurai.] Their loyalty to the 
Party and to the Government      stands  in   the 
way  oi their opening     their hearts and say 
what they feel. Even after accepting the  Indo-
Ceylon  Pact,   speaking  if   I remember  
correctly,   at  Baroda,    the Chief Minister of 
Madras stated that he would have been happier 
if a lesser number of people had been asked to 
come.  What does  that mean?      It means 
there is    a volcanic    eruption though in a 
mild form in the mind of the Chief Minister of 
Madras. Ho    is not happy over this Pact 
though     he cannot, as a loyal Congressman, 
as a loyal  State  Chief Minister,     question 
even  the      propriety  of the   Centra! 
Government.  Therefore  to  cite      the support  
given by the  Chief Minister of Madras or his      
Deputy is merely burking the issue    or    
escaping    the question. How are you going to 
answer the agonies and remorse that are now 
being felt inside Ceylon and even outside? 
Why is it tliat you nave deviated      from      
the  path      followed by the    late lamented    
Prime Minister?      What      did      he      say     
on the      floor      of    this      House,      on the 
floor of the other House and   on many 
occasions, whenever he had   an opportunity  
to  express  an     opinion? He had very 
correctly stated that   he would  take any  
number  of     people coming to this country if 
they    come voluntarily and what is    this    
Pact? This  is not  a voluntary repatriation. You 
have assured the Ceylenese that you would 
take 5 lakhs or more that will  be  coming   and   
you  have  persuaded after much difficulty—I 
can understand  the  difficulties—Ceylon      to 
retain 3 lakhs of people in Ceylon and you have 
left without taking into consideration,      for 
the  present  I  hope, 1,50,000 people. Well, 
when a   similar problem confronted Pandit 
Jawaharlal Nehru and Mr. Kotelawala, what 
were the terms?  What were the 'verms  of the 
Indo-Ceylon Pact of 1953-54? The main term, 
the soul of the Pact, if   T may put it in that 
way, was that   ths repatriation   of  the  
people-  ought    tn be voluntary.    The people  
in  Ceylon should be given the option, to opt 
tor India   Or  remain  in   Ceylon,   and  the» 

Ceylonese      Government at that time went a 
step further and said that  it was working upon 
a scheme of    inducement,  that they     were  
going  to induce the Indian residents there,  as 
they called them, to g0 over to India by   
offering  to  them  the   temptation of a cash 
bonus or cash.    Even that has been given up 
or given a go by in this Pact.   After the  1954 
Part,    did the Minister for External Ailairr.    
or even the Prime Minister look into the aspect 
of how that Pact has worked? It has been 
stated and it has not been repudiated by the 
Ceylonese Government that when more than 8 
lakhs of people applied for registration of citi-
zenship  in     Ceylon,     merely  1,25,000 
people were registered and it has been spoken 
by Senators and    Members of the  
Representative  House  in   Ceylon itself that 
the 1953-54 Pact was    not implemented in a 
just mariner. Even the present     Cabinet  
Minister  there, who has now resigned, Mr. 
Felix Ban-daranaike,  stated on the floor of the 
House of Parliament ir. Ceylon    thai the Pact 
has not been worked equita bly arid justly  and 
when  a  Government  after having come into  
a Pact with this Government, has not worked 
that Pact correctly and justly, why is it that you 
have walked into that parlour and  signed  on 
the dotted  line? Therefore it is that millions of 
people  today  think  that  the     so-called Indo-
Ceylon Pact is a betrayal cf the interests of 
millions of people.    Very many hon. 
Members here have stated and  particulraly 
Mr.  Chengalvaroyan said *What alternative is 
there?', Well, what alternative is there when    
you sit tight over the fate of our country and  
these people  and when you    do not mete out 
justice what alternative is  there?   That      
alternative  w?11   Ls found out by the people 
at large. If you are going to solve every 
problem with this condition 'what alternative', 
we  can  solve the     Chinese  problem very 
easily. Already I find    a trend from the speech 
of hon. Mr. Sapru and another  hon.  Member   
that  they  are thinking along the line  of  'what 
alternative?'  "What  alternative" should not or 
ought not to be the argument of a potent 
Government.' What alter- 
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native has the Ceylon Governmenst if we 
refuse to sign this Pact? If we refuse to take 
those 15 lakhs into this country, what is the 
alternative open to the Ceylon Government? 
Have they got the guts to keep these millions 
of people in a Belson camp? Have they the 
power to defy v,orld opinion by shooting 
their, down? No. Even the Ceylon 
Government cannot go so far. Therefore it is 
that when many hon. Members addressed the 
Minister for Externa! Affairs a^ the Foreign 
Minister, I at first was irritated and then I 
thought he is really a Foreign Minister and 
that is why he has left to the discretion of a 
foreign Government to settle the fate of 
millions of people and even after the 
Citizenship Act was passed in 1953-54 when 
they have not implemented that Mr. G. G. 
Ponnambalam, who held the Ministry of 
Industry iv the Ceylonese Government said 
when resigning from big post on the fliDor of 
the Representative House as follows: 

"The Indian and Pakistani Citizenship 
Act has been so enforced and implemented 
as to render it utterly oppres-ive, with the 
deliberate object of denying to several 
hundreds of thousards of Tamils who call 
no countrj' other ther Ceylon their own and 
owe no allegiance to any other country, 
their inalienable right to be part of the 
permanent population of this country". 

Therefore it is that, when the Ceylon 
Government has not taken it into con-
sideration to implement the Indo-Ceylon Pact 
of 1953-54, how is it that we are going to 
believe that tMs Pact is going to solve the 
problem? And when a member of my party tn 
the Lok Sabha nut a verv pertinent question to 
the Minister for External Affairs, he wanted a 
definite, a categorical answer from the 
External Affairs Minister. My friend there, 
Mr. Sezhiyan, wanted a clarification froim the 
Minister whether this repatriation will be 
voluntary or compulsory, and the Minister for 
External Affairs—I have come to realise that 
he is adept 

in the art of bypassing straight questions—he 
said, "Why should we take a hypothetical 
stand?" Two labour organisations in Ceylon, 
one led by Mr. Aziz, and another by Mr. 
Thondaman, both have declared their 
repudiation of this Pact. They have said that 
they are not going to opt for India. Therefore 
this is not a hypothetical proposition. When 
the people in Ceylon, when they refuse to opt 
for India, what are you going to do? Are you 
going to take them in shifts and get the five 
lakhs ot peoole here—whether they are 
willing or not—and dump them on India? 
And therefore it is that my friend put a very 
pertinent question whether this repatriation is 
to be voluntarily or otherwise. 

Another Member said that we have no 
jurisdiction. I find from reports that a 
professor of Delhi University— I do not 
remember his name at the moment—has 
stated, in one of the seminars conducted in 
Delhi by the Delhi University, that the Ceylon 
Government has got an obligation, according 
to the United Nations Charter on Human 
Rights, to give Statehood, to confer 
citizenship on those lakhs of people there. 
Instead of taking into consideration all those 
aspects, the External Affairs Minister—a 
good man that he is—has signed this Pact—or 
is it the Prime Minister? I do not know—or 
both of them have signed this Pact, which is a 
betrayal of human dignity of the lakhs of 
Stateless people there, and it is only to 
register my protest against this attitude that I 
have taken part in today's discussion. 

Thank you. 
SHRI K. V. RAGHUNATHA REDDY 

(Andhra Pradesh): Mr. Vice-Chairman, I am 
in large agreement with the views expressed 
on and the analysis made of my Mr. 
Gurupada Swamy, on the present 
international situation, and also with some of 
the views expressed by Dr. Sapru on the 
question af non-alignment. Non-alignment is 
not a negative doctrine, but it is a positive 
doctrine, which is 
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not meant to be opportunism, but a doctrine 
which is meant to be followed for the purpose 
of world peace and national progress. 

Mr.    Vice-Chairman, Congo is    the centre 
of African tragedy rather the tragedy     of the    
dark man who    is trying to emerge out    
declaring    his national independence    and 
asserting his country's national position in the 
comity of nations.    And Africa    has been the 
centre of suffering over    a long  period  of 
years,   and  ai  far  as the Congo is concerned, 
the very next day after the    declaration    of 
independence,    the    Belgian    mercenaries 
entered the Congo with the help    of their 
puppets  and  started  subverting the    national    
independence and    the economic life of    
Congo.    Mr. Vice-Chairman,     the  rest     of  
the     story regarding Congo is well known,    
how Mr.  Patrice  Lumumba,    the national 
leader  of   Congo  was  murdered   and how  
Prime  Minister  Nehru  declared on the floor of 
this House    that the grave     of Lumumba    
had become  a place of pilgrimage,  and how 
mercilessly the Congo Government refused 
even to indicate the place where he was buried. 
And that is the story of Congo and we have seen 
with what hatred the African peoples and Gov-
ernments treated Mr.  Tshombe when he visited 
Cairo to attend the    Non-aligned     Nations     
Conference.     Our Foreign   Minister     and     
our  present Prime Minister     were     witnesses  
to what happened in Cairo. If we could not take 
a firm stand on the question of the Congo,    on 
the    question    of intervention by foreign 
armies in the Congo, like the Belgian white 
mercenaries      supported      by      American 
aircraft—I quite appreciate the stand taken by 
the Government of India in condemning     the      
intervention      by these people but still—unless    
we invoke the forum of the United Nations for 
further stopping any intervention by  any  such     
outside    forces, I  am  1 afraid, Mr. Vice-
Chairman, India as a  j Government, India as a 
nation, would  I 

| be isolated in the opinion of African countries. 
Among the African countries there is the 
resurgence of not only nationalism but also 
aspiration for national progress on the 
economic front. If we do not understand their 
aspirations properly, if we do not understand 
how the people of Africa feel towards their 
own aspirations and treat the whites, then we 
will be getting ourselves isolated in their 
opinion, and India's national position among 
the African countries is likely to be 
jeopardised, and China is likely to play a very 
successful game in this direction if we fail so. 

Mr.      Vice-Chairman, regarding 
Ceylon   .   .    . 

THE VICE-CHAIRMAN       (SHRI 
AKBAR ALI KHAN): I think you can take 
another point. On Ceylon Mr. Annadurai has 
said enough. 

SHRI       K.      V.      RAGHUNATHA 
REDDY:   There is    only one      point which I 
would like to mention regarding Ceylon. The 
point has been raised that it is  a question  of 
international domicile. Those that are aware of 
the questions of international law, private 
international law, know that international 
domicile  arises when  a person goes     out  of     
this  country     having some place here to 
reside, and there he  has temporary     residence     
with, what we call, animus   revertendum— that 
is,  he must     always have     the intention to 
come back. But regarding the citizens of Ceylon 
who are called Indians,   they     had lived     
there for generations.    Obviously they do    not 
have  any  residence  in  India.  Therefore the 
application    of the doctrine of     international     
domicile,      which obviously    postulates 
animus    revertendum, does not apply in this 
case. Therefore,     the     Foreign     Minister or 
the Prime Minister, in my humble opinion, Sir, 
should have taken    into consideration the views 
expressed by the Indian    leaders    in Ceylon    
and ascertained from them whether    they 
would like to go back. Without    that we are 
trying to barter    away their interests, we are 
trying to enter into 
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an agreement, whereby we have    to 
transier  the citizens from  Ceylon 
without their     consent or  without 
their desire. 

Mr. Vice-Chairman, as far as South-
East Asia is concerned, it is a boiling 
cauldron, the fire is there apd at any time 
it is likely to turn into a major warfare, 
and here the delicacy of the situation 
requires all the tact of the Foreign 
Minister. A|nd it is a fact that India is not 
carrying the same old reputation and 
influence in South-East Asian countries, 
and I am in full sympathy with the 
Foreign Minister, because the whole 
question is full of tact and delicate 
situations, ana J hope that the Foreign 
Minister and the Government of India 
wo|uld be able to succeed, to rally round 
the sympathy which we had in abundance 
during the time of Prime Minister Nenru. 
Prime Minister Nehru was considered not 
only as the leajder of India but as one of 
the figures who symbolised aspirations of 
Asia and the people of Asia had ail their 
love and affection for Pandit Nehru, and 
the same sympathy and affection, I hope, 
would be developed by the policies of 
our Foreign Ministry, to invoke the slime 
love and affection which had hitherto 
been existing. 

Mr. Vice-Chairman, one of the recent 
events which have taken place in the 
world is the victory of the Labour Party 
in England and their coming to power, 
though with a Very small and 
insignificant majority. But as far as the 
victory of the Laoour Party in the context 
of world politics is concerned, it is a very 
significant change that has taken place in 
England, and if the Labour Party is to 
succeed, if it is to continue in office, they 
must at least follow the policies laid 
down by Professor K. H. Tawney or 
Professor Lasky and bring about a radical 
change in the social values of English 
life. Otherwise, I am afraid, Sir, there is 
the danger that the next election may 
perhaps be held much earlier than most 
of us expect or wish. 

(Time bell rings.) 

Mr. Vice-Chairman I have got only one 
more point to touch upon. Talk of multi-
lateral nuclear force has now come to be 
very much in 5 P.M. vogue in Britain, no 
doubt, as a result of the aspirations o£ the 
British Labour Party to emerge out as an 
independent power, independent of 
America and to enhance the national 
prestige of England. That is why tney are 
talking of tne multi-lateral nuclear force. 
That may be a justifiable desire. But I 
would like to submit that this is likely to 
increase world tension. The nuclear 
powers must remember that once a war is 
started by any power, then it only would 
mean the annihilation of the world and 
there is not going to be any victor or 
vanquished in that war. There has heen 
some talk in this House about atom bomb 
and a nuclear snie^d ior protection 
against atom bombs. To my mind all 
these propositions look very unreal. For 
one thing, there is our incapacity. And for 
another, to bring together the U.S.A. and 
Kussia is a much more difficult task. 
Therefore probably the best alternative 
would be what Dr. Sapru suggested. 
Under a system of international law the 
U.N. Organisation must be persuaded to 
pass a resolution that in case of an attack 
by a nuclear power on another non-
nuclear power, then under the auspices of 
the U.N. the other remaining nuclear 
powers should go to the aid of that State 
and steps should be taken for the pro-
tection of that non-nuclear power under 
the auspices ol! the United Nations. 
Probably, if we cannot succeed in this 
line of approach to this problem, we will 
not be able to succeed in any other type 
of approach. I do hope that Dr. Sapru's 
idea of security under international law, 
and under the auspices of the U.N. would 
be given due consideration not only here 
but also in the circles of the United 
Nations and I hope our Minister of 
External Affairs with all 
his    wisdom,   will be    able   to   put 
forward this suggestion and persuade 
the powers with his arguments   and 
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logic    and capacity    of    persuasion. 
Thank you. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : The Secretary will read out 
a message. 

MESSAGE FROM THE LOK SABHA 

THE    INDIAN    TARIFF    
(AMENDMENT) BILL, 1964 

SECRETARY: Sir, I have to report to 
the House the following message 
received from the Lok Sabha, signed by 
the Secretary of the Lok Sabha: — 

"In accordance with the provisions 
of Rule 96 of the Rules of Procedure 
and Conduct of Business 

in Lok Sabha, I am directed to enclose 
herewith a copy of the Indian Tariff 
(Amendment) Bill, 1964, as passed by 
Lok Sabha at its sitting held on the 21st 
December, 1964. 

2. The Speaker has certified that this 
Bill is a Money Bill within the 
meaning of article 110 of the 
Constitution of India." 

Sir, I lay the Bill on the Table. 

THE       VICE-CHAIRMAN (SHRI 
AKBAR    ALI    KHAN):      The House 
stands     adjourned     till      11 A.M. 
tomorrow. 

The House then adjourned at 
four minutes past five of the 
clock till eleven of the clock on 
Wednesday the 23rd Decemebr, 
1964. 


